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The Ilouse adjourned for lunch

at min¢ minutes past one of the
clock.

The House rcissembled, after lunch, at
two of the cock, THC VICE CHAIRMAN; (SHR(
A D Mani in the Chawr

DISCUSSION ON THE WORKING OF
THL MINISTRY OF STEEL AND MINES

SHRI KRISHAN KANT (Haryana) Mr
Vice Chanman Sir, T beg to raise a discus
sion on the working of the Mnstry of
Stcel and Mines

Sir, today we are discussing a very ital
scctor of our cconomy, our national econo
my The total investment 1n the Hindustan
Stecl Limuted comes to about 3397, of the
total mvestment in the public sector and
so, Sit, when we are considering the func
tioning of the public sector, the functioning
ot the cconomy in the country, the Hindu-
stan Stcel Ltd comes first and also the
Minwstry of Stecd & Mines

Mr Vice Charrman, Sir, I am sorry that
today we are to discuss the functioning of
the Minisiry of Steel & Mines and also the
Hindustan Stecl Ltd and it seems that we
are discussing the tiagedy of the Hindus-
tan Steel Ltd 1n this country for the last
fifteen years When we created the idea,
when Shri Jawaharlal Nehru created the
idea of the Hindustan Steel Ltd , he wanted
the steel indusiiy to be 1in the public sector
1 spite of thc opposition from the western
powers and thc idea was that we should
crcate the infia structure for bulding u
industries 1n the various sectors of our life
and we wanted 1t to be an effictent monu
ment of public sector But its working for
the last so many years has unfortunately
brought us to this conclusion that the
drcam of Shr1 Jawaharlal Nehru has not
been fulfilled but rather 1t has become a
tragedy of the Hindustan Steel Ltd and in
the steel industry in this country
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Sir, 1n 1969 70 the loss was Rs 10 crores
And m 1970 71, m spite of the fact that
thete was supar boss  Mr  Chandy—he s
supar to the Munstar and  super to the
Cabmet bccause e ¢an have the authority
to dechite Govarnment s polictes even wrh
out wcfarng to  the  Cabmet—our hopes
hne been b had M Chandy 1y super to
the Cabince because he recently announced
m Banguore that prces will be 1awsed 1n
the Hmdustan Stcel In 1969 Dccember he
1a sed the prices before the Government an
nounced Mi Vice Chairman, Sir, 1n spite
ol what he said, 1t looks that his hope has
been bclied and there would be a loss of
Rs 10 aowes in Hindustan Steel I am glad
that the prescnt Mimster has not allowed
him to maease the price of steel this year
which he wanted so that he could show the
profit

What has been the effect of the price
1se 1n steel* The Hinduostan Steel has not
gammed  Who has gained? The Tatas They
have incraased  therr dividends by 10 pex
«nt cven aber paving profit tax  And the
pohicy wh ¢h we are purswing has not hdp
«d the public sector o1 Hindustan Steel, but
1t has helped the private sector Hindustan
Stcel does not pay  all the taxes which
the Tatas and TISCO pav But in spite of
that there 1s loss Up tll now, probably
there has been a loss of 200 crores With
200 «cores, we could have buwilt two Bha
kras This 1s the positton Sir  Bhilar 1s
down by 20 per cent Rourkela and Bhilax
are going down by 40 per cent The produc
tion 15 really going down Everywhere,
whethcer 1in Japan or elsewhere, steel plants
expand, they do 1t with the profits they
earn they have not to borrow every time
Even of they have to borrow, they pay back
and expand That 15 the position, Sir The
position about Bhilai s that it 15 operating
at about 80 per cent, Rourkela 60 per cent,
and Durgapur 40 per cent  What 15 the
outlook for the next year? Durgapur pro
duction w1l go down to below 40 per cent
Rourkela melting shop roof acaident has
tahen place Therefore the production of
Rourkela 1s going down to less than 40 per
cent Bhilay was expecting a rise m per
centage The production 15 not going up,
whereas there are indications leaking out
that production at any tme pught be
brought down drastically

Mr Vice Chairman, Sir this 1s the situa
tion And since Mr Chandv was made the
Chanman what has becn the positton® The
utilization capacty in 1968 69 was 63 per
cent yn 1969 70 1t was 63 per cent, 1n
1970 71, 50 pcr cent and n 1971 72 1t will
go down to below 50 pcr cent That ts the
cxpertise ol management of Hindustan
Steel that the great Chanman, Mr Chandy,
his brought in
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Mr Vice Chairman, Sir, T am sorry today
because we are  buwlding up a pictuie ot
soual sm on the (fiwent functioning of the
public sector But, Sir, if the public sector
tarls these burcaucrats or anybody who 1y
tesponsible for that  <hould be 1(sponsible
tor tainishing our 1mage, our ideology, our
programmec and every thing  May I know,
M1 Vice Chanrman Sir, whether dulmg all
these years cxcepling some instances here
and theic any top most men  have been
tthen to task®  These  bureaucrats always
have cxcuses I did not wangt to go 1nto dc
culs o1 nto what the Public Undertakings
Committee have said  and so many other
things These bureaucrats have run the
H ndusitan Steel 1 am pamed today be
cause, Sir, when I say, ‘Nationalise the
banking industry, nationalise these indus
tries an the country ', and so on, ghs dark
pictute of Hindustan  Stedd 1s put before
us Are we gomg to run public sector un
dettakings ke this? So I am sorry, I am
puned, I am gricved todav that up il
now those parsons b wcrats or anybody
has not bean punished  d smussed o1 dis
charged for tating m owr duty towards the
public sector

They have 1ndulged in an anti national

activity That 1s why, I say, 1t 1s very d'{f
calt

What 15 the position mn ¢his country 1n
the matter of distribution of steel? People
arc paying high prices On one wagon pco
ple ate earning  between Rs 2,000 and
Rs 20,000

SHRI KALYAN ROY (West Bengal) Not
high prices but fantastic prices

SHR1 KRISHAN KANT Hindustan
S cel which makes this materjal i the coun
f1y 15 gomng n loss Who then s carning?
Nerther the people are getting cheap steel
nor the mdustr) 15 earning, the muddle
men are earning The Joint Plant Commut
tee allots stecl Now  there 1s a priority
Commuttee also which allots steel But has
an inquiry ever been made as to how the
steel reaches the market and why people
pay high prices®> It lodks as though the
Government, the traders, the blackmarke
teers, everybody 1s 1n league If you see the
newspaper everyday you will find a quota
tion for steel, steel in the blackmarket not
at controlled price! Any person, for build
ing a house or a factory, what 1s he domng?
He 1« buying from the market and convert
g white money into black money Who s
responsible for the transformation of white
moncy into black money® Has any inquiry
ever been made 1o find out how the steel
reaches the market? Has any action been
taken? Has anvhody been mmprisoned? Has
any scntence been  awaided  to anybody?
The daily press 15 quoting what the price
of stcel in market 1s while the controlled
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price 15 somethimg clse Open dayl ght rob
bcry 1s bang donc and we are watching
hedplessly as 1t we cannot squeeze this black
money and stop this  blackmarketing
Hindustan Stcel 1 the biggest supplicrs o
vhe Government of India and vct nothing
has been dong ether by the States or by
the Centre

Mt Vice Charrman, Sir I would not like
to go into dctails because T had ra sed cer
tain points carlier 1tself how the question
ot relractories was not waken up at the ptro
per tume  No planning was done

Before T go to the wvital question of the
violaion of the Industrial Policy Resolu
tuon, I would like to bimng to vour noticc
a verv mmportant +hmng We ate providing
for the maintenance of the different sted
plants but the maintinance of all the steel
plants 15 very poor The ma ntenance por
tion—the implements the nstruments  the
workshop—Is a veary mmportant part of the
mvestment, but the maintenance of alt the
stcel plants 15> poot and 15 becoming poorct
cvery moment  Not only that T was commg
to a very mmportant thing in the sensc that
ety vear the Hindustan  Stcel imports
sparcs worth Rs 10 crores while Tatas 1
pott sparcs worth Rs 1 croies only beeause
they have a workshop  where  they make
thar own spares within the country I do
not know why the Government of India and
the steel plants have not made any aitange
ment for the manuliwctute of spates within
their own plants  While the private sector
can mahc them and utihise them for then
own steel plants the public sector does not
do anything about it

Another thing about which I was men
tioning 15 refractortes What has happened
to our refractoriess The Indian made refrac
tories are suitable for the Tatas plang or
the II5CO plant but these Indian made re
fiic otes aie not suitable for Bokaro We
must 1mport cvervthmg! That has becom
the habit of our burcaucrats Can vou
look 1nto  t—way 1t 15 s0° We were an ¢x
porung country but now we have become
m ymporting country umporting Rs 150
crores woith of scel cvery vear

Another interesting point 15 Rs 45 crotes
were allotted for technological development
under the new balancing svstem When re
cently the mceting of the Plannmg Com
mission with Hindustan S cel took place,
they ashed why thay have nog utilised the
amount for technological devclopment  of
HSL They had no answcr On the other
hand, the HSI people told the Planning
Commiss on that cien if all *he plants ut
ftiscd 95 per cent of the rated capacity  the
profits would not rise because steel would
not grow m quantity  only pig won would

It means that there 15 somoething bascallv
wiong When h gher quanuty of pig 1ron
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tomes and we cannot convert 1t mnto stecd,
there 15 somcthing wrong with the plants
ind (ts working ¢ are expoming pig tron
Lhe price of pig non s 509, ot the JPC
prwe  This 15 how HSI 1s functioming It
means they can not spend the money for
technological development or research and
duvelopment and on the maintenance sys-
tem T'hey have to import spares every
timte and they havc no. madc arrangements
for spares m thar own country It 1y estt
mited that if the plants work up to 839
capacity they can be  profitable and the
toal nceds ot the country could be very
wcll met

Another pomnt v about the violation ot
the Industrial Polics Resolution  The ques
ton 15 when you deade to give ming steel
plants  whether  there 15 the quesuon of
violaton of the Resolution or not  Ihe
Muister said that  the ministedd plants
hue been workine for a long tme and it
1s novolation He s an eminent advocate of
the Supteme  Court and an  ex Advocate
General ot Madias He was  giing  aigu
ments Supposing t copy book 1y made by
1 book binder and that 15 1 the public seC
tot the argument will be given that if the
cover s made by somebody clse and the
mside paper will e by somebody else then
they can go to the private scetor separately
Whadt s happcnmng 1s by giving Whe munt
steel plants making of sponge 1ron can be
done 1 the private sector, from the sponge
rron o1 from scrap you can  makc steel
IThese two separaic plants can be in the
private scctor and they do not violate the
Industrial Policv Resolution It 1s a stiange
concept or interptctation of the Resolution
You know that at many places the Indus
trial Policy Resolution has been violated
The Allon  Stedd has been given to the
Bulas  Fhere have been many violations
1his 15 an addition:l v olation I fed] paincd
becwuse we had a lot of evpectations from
Mr Mohan kumitamangilam because we
knew his commutment and 1deology becuse
we (\pccted  that when he comes to the
Ministty he will mike a complete departuic
{rom all the old mcthods ot nterprctation
and working and will give a picture of how
L soaalist can function and hdp in acat
mg a socialist soacty  So I feel sony and
pained T asked 1 qucstion the other day
and I hope he will veply to dav whether to
thc  mmisteel [hint and  Govarnment
financial 1nstitutions are giving loans o1 not
If they are guiving loins and even the Tatas,
the Birlas or Dalnnas, not with thar own
monev but w th the monev supplied by
public Anancinl 1n titutions  they cauv on,
that will only help the private sector Can
not thit money bc  utihised tor making
wcel i the public sector and follow the
Industital  Poliey Resolution Wi would
likc him to give a reply o these becuse T
am sceing today, whether it 15 the Mono
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polies and Restrictve Trade Practice Act
or the Industiial Policy Resolution, our
basic concept 1 proposing that policy was
that we did not want the big business
housts to  control ow  ecvnomy and the
political structne of the country but Wf by
deviation, by giving them chance to go (o
the backward areas, by spliting up the
composite plant nto  small  sections and
segding them to the prinate swtor, we en
coulage them, n that way as we are doing,
then we aie not going to tulfil our resohve
ot aecating a soualist society, or an egali-
tarran socicly whele inequaluies will  not
grow. We will be helping the mequilitics
o grow and the monopolists o grow. If
we ate to do that, why are we com'ng 1n
lor the amcndment ot the Constitution? 1t
m piacical shape we are going to do all
these, why do you want an amendment of
the Constitutione Is 1t only for showing to
the people that we want the right to pro-
perty to go”  On the other hand by our
pol ¢y, we want the right to continue as
previously

Mi. Vice-Chairman, along with this, an-
other thing which Mr. Chandy 1n his period
has done .s about the slag. Day before
yesterday I asked a question as to whom
the slag which 1s produced in the different
plants 1s being given. From the reply given
by the hon ~ Min'ster on 30th July it 1s
very dear that the slag has been ghen on
4 20 year contract to the ACC. "1hat 15
probably trom one steel plant. In the case
of another plant a 10 year lease for the slag
has been given to Messrs. Barla Jute Manu-
factuning Co and you cannot revise the
agreement before 30 years. The slag of
Rourkela has been or 1s going to be given
to Dalmia Jamn on a lease for 40 ycars. May
I know whether this 15 the way to curtail
monopohis? Ate we not correa: mn fecling
that the public sector has become the in
frastructure tur the giowth of monopolies?
Is 1t not very true? Could not this slag
have been conmverted into  clinker by the
Hidustan Stecl itelt* What 1s now going
to happen 1s 1n the very periphery of the
Hindustan Stecl the private monopolists
will butllding up clinker factorics whete the
clinker will be made and then sent to
tement plants, or fenulilser plants or for
making sulating wool. Could not our in-
dustries have utifised it>  Could not have
Government ut'hised these for making ce-
ment 1n ¢he public sector? That 1s w\hy I
say the basic outlook has to change. It is
the burcauciats who do all these things.
And all this has been done 1 the regime of
Mr Chandy who 35 presnmed to be a com-
m tted person. I am sorry for this but whagy
ant I to do® T hase to bung such unplca
sant things bulore the House.

Now I will come to the question of two
agrcements which the Hindusian Steel dur-
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ing the Chairmanship of Mr. Chandy en-
tcred mto, one w'th the United Engineer
img of America and the other with the
Sovict Union. The basic question covered by
the agreement with America is the question
of making rolling mulls. The CFDB, a sub
sidiary of the HSL cannot make these roll-
ings mulls; 1t is only the HSL that can make
them and the agreement 1s really for them.
And 1t 1s interesting to find ¢hat for three
vear~ after the agreemcnt was signed we
hase not been able to makc use of 1t. It
was only when th's question was ratsed in
the House that some attempt was made so
that thc CEDB’s name was brought in for
making thesc toling mulls with the help of
the United Tnginecring and the Ahmeda-
bad \diance Mills and the Bharat Steel
1 ubes have becn asked to help the CEDB.
Ihe United Engineering could have directly
given the same assistance. Sir, the agieement
15 very ntcresting. It says that HSL connot
«ven discddose whatever United Engineering
may  have ®o Hcavy Engineering. The
agreement 15 there and even if we do not
util’se  anv hnow how from the United
Eng'neering we have to pay Rs. 7} lakhs
every year. We have not used anything
for three vears and we have been paying
100,000 dollars every year simply because
we have entered into an agreement. If we
have to have 1olling mills why should we
neot make them? I have discussed this with
many «wperts, even Mr  Suri, and he told
me that 80 to 90 per cent of the rolling
mull parts our design enginecrs, our consul-
tants can make. Sir, I am not against
forcign collaboration but I want foreign
collaboration only for such things for which
we realv do not have the know how. Where
our engineers, our development and re-
search institutions can do why should we
not o to them  instead of having a foreign
collaboration®  This is an area where our
engineers have gone ahead, This is a non-
exclusive licence,

Now, it has been forced on the people,
Bharat Steel Tubes and Ahmedabad Ad-
vance Mills. Only after the question was
ratsed here to show that the agreement is
useful this is being done.

Now, I come to the other agreement with
the Soviet Union, Thajpromexport. I am
conscious of the help that the Soviet Union,
as a fiiendly nation, gave to Bhilai and
Bokaro and all that, but even with friends
you tannot afford to lose dignity, You can-
not afford to lose <elf 1espect. Even in in-
dnidual relationship dignity is much more
important  Nobody can afford to lowe it.
Here is an overall agreement with the Soviet
Union. If any agrcement has to be en-
tered 1nto, please see that it is entered info
only for that part of the machinery and
cquipment which is not available in this
countiv Tt will be interesting to note what
the agreement contamns. It says: preparation
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ot proposals for longtcrm plans of the
tcrrous industiy development  Cannot our
economists or engineers do 1t>  What are
we doing in this respect” Then, it says,
studying demands for ferrous products and
determining the ways to meet the require
ments of the national econmy wn ferrous
metals Cannot we do it¢ Cannot our tech
nologists do 1t> Cannot our engincers do 1t?
lhen 1t says  carrying out all the design
ing work required for the units of a project
with possible assistance of designing agen
uaes from the public and private sectois
Even if we are to take the help of the pub
lic ind prinate agenctes they will dictate
to us Cannot we deade about the things
that are available mn the country and dc
cde for ourselves? It 1s rather degrading
how the whole agreement has been entered
mto and the way 1t was cntered into Mr
Chandy at that time did not have peimis
ston to entet mto the agreement  After
signing the agreement he came to the Em
bassy and later on  wiote a letter saying
that this has to be approved by the Govern
ment of India That shows that he did nof
have the approval ot the Government ol
India when he signed 1t, becausc he wiites
a letter later on

Anothcr mteresting thing 15 this The
agrcement provides that the Soviet consul
tants could come and ¢o anywherc  Our
people will have to reccive them and will
have to sce them off Lven this 1s entercd
into 1n the agrcement When the Soviet
consultants, the Sowviet experts come, you
have to give them an conditioned rooms
air conditioned travel and all those things
You have to give them three rooms 1 do
not object to that, but when Indians go
theie, they will be two 1n one room 1 am
not wortied about 1t whether 1t 1s one room
or two 1ooms, but when an agreecment 1s
entered nto this s how we tell the world
that we treat forcigners much better than
we treat our own people Many people feel
that 1t 1s disgraceful to enter into such an
agreement Such clauses have been enter-d
w this agreement  These conditions were
not theie when the Bhilai agrcement was
signed 1t 15 also in the Bokaro agreement
That shows that when thc Bhila; agreement
was signed, the Soviet respected us as a
natton They respect any nation with a
will and the determination  Now, they feel
that we are gomng to them abegging Today
we consider the Sovigt Union as friend, but
we must behave with them deal with them
on the basts of equality We need them, but
they also need us and one relationship
should be on an equal footing Anyone
would react 1f such agreements are entered
into I do not want to decal with the agree
ment rclating to Durgapur for want of time
There are so many things arising out of the
agreements but the basic approach has to be
there In regard to the things which we
can do in this country, are we prepared to
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do them o1 not’ We are in the habit of
relying on  othets even when we can do
things ourselves Ihey understand us as a
tiztend morc if we do things ourselves What
15 happening todiy? Noith  Vietnam and
the Vietcong, both of them, take the help
ot the Soviet Unwn and the Chinese When
Mt Kkisinger gocs to Pcking and Hanoy
gives a warning o China, 1t gives 1t m the
strongest possiblc  terms to the Chinese
Notth  Vietnam and thc  Vietcong have
shown that they have a will of their own,
cven though thev need the help of the S0
vict Umion and China

I'hat 1s mndignity, that 1s what 15 hao
pening While going 1nto these agrcumcents,
I havce found all these things  Ihere are
many other things, I do not want to swv
anything more. lhe time has come when
whether we want industrialisation, whethai
we want militarisation, whether we want
anything in this country, we as a nalion
must keep our hcad straight and talk to
othcrs, to friends that we want  cquality,
that we cannot be subjugated, this feudal
rclavonship with any country, with America
o1 England or the USSR will not do, we
havc the capabihity and talent in this coun
try which can mike a ncw India a socialist
India  provided we have the will and the

determunation Lhere, the Government has
to show 1t

SHRI N R MUNISWAMY (Tamil
Nadu) After hwing heard the specch ot
my predecessor, [ have to express a different
opmion with iecard to the salient featurcs
which are madc out in this House When 1
tead this Report for 1970 71 of the Ministix
of Mines and Metals, 1t 15 so nice to 1ead
and 1t looks as if there 1s nothing wrong
with the Minitry But actually when we
amine the working of the steel plants,
there 15 much 1o be said against them, and
I only wish the present Minister who has
taken chaige—hc 15 experienced both at the
bar and m othct fields also—will see that
these things do not occur again and that
he will nmprove upon them I shall not go
into all, but sliill now go into certain as
pects As he has made out, these mills are
one of the valuable assets for our country
and they supply the raw material for the
tmpiovement of the economy of our coun
trv So far as thcse three plants are concern
ed we all know that these three plants
have incuired veary heavy losses, not to the
tunc of Rs 10 or 20 crores but to the tune
of Rs 30 or R+ 40 crores Durgapur 1s one
of these plants It has incuired very heavy
losses  The previous speaker has made out
the case that foreign collaboration as wcll
s the agicements are defective These three
plants have come 1nto being with the help
of foreign colliboration and assistance but
the actual  woiking 1s done only by the
Indians I do not find any reason why there
15 a2 heavy loss incurred There 1s the
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Heavy Engincening Corpoiation in Rancht
also. Thas has also run mto heavy losses
and there 15 a lot of local politics being
played there, and the !abour problem is
extiemely unsatisfactory.  The loss cannot
be made up even 1n spite of our imaginative
improvement that could be mtroduced in
these plants. And the remote satisfaction of
nationalisation of the plants i the private
sector also does not come into play at all
becausc I have not seen that the private
sector has incurred a heavy loss as the pub-
lic sector It mught be possible thae at the
imiual state there may be teething tioubles
and it is bound to run into a loss. Bui
actually after having started 1t, some years
back, 1in 1965 or even earlier, say, n 1956
or 1957, ull this date, for thirtcen or four-
teen yeats, the loss is being incurred. It is
being said that next year or the ycar
after we will improve the position and we
will get gamns. But actually they are run
nming 1nto a loss. It is a sad picture that we
are unable to run the public sector under-
takings profitably and show to the country
that we too can run these in a better way.
But so far as the private sector plants are
concerned, they have been running at a
profit, not now, for four ycars together, for
torty or hfty years, the Tatas, Tisco, lisco
and others. It they were to be subsidised,
it must be due to some reason. But now
they have no subsidy from the Government
and they get larger profits. Instead of sug-
gesting that Mr, Chandy did this or that,
or that the members of the Board aie not
behaving well, mstead of going into those
aspects, I onlv wish that there should be
some people of character. Unless the entire
character of the persons who run the show
changes, we cannot get any profit at all
So we must go to the very 100t as to why
there is loss, when the other private sector
plants make profits, why is r¢ that we in-
cur loss in these public sector undertakings?

If public sector undertakings  continue
running into losses, there is no case at all
to insist on nationalisation of industry. Sir.
when the steel mdustry was statted m M
Nehru's times, we were told that honey and
milk will flow in the countiy, But now we
find that (he international price of steel is
much lower than our own ptice.  There is
another snange thing. Japan gets scrap from
us, manufactures it and sells it (o us at a
ptofit T wonder, when we are making
losses, how the Japanese people get iron
ore fiom us, make steel. export it to us and
make profit. If they can make profit, why
tannot we oo make profit? As a matter of
fact. we  should be  able to manufacture
steel much cheaper because we save on en.
porung the jron orc and (hen a
it back T owish we could
than anv other countiv. We gre oxpected
to be self-sufhcient i othet respedts, B{u
in the case of steel the demand s higher

gmn getiing
sell it cheapm
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than the supply. Sir, st;_pl plays an impor-
tant part in our economic development.

Sir, 1n this context the Government of
India have set up three other plants. It is
naturally a very good thing. One of these
plants 15 located at Salem. If this plant is
to be run profitably. then it has got to be
fed well. Raw material, coal, iron ore, all
these things must be supplied without (n-
terruption. If the supply of these things is
interrupted, then it will go into wreck and
1uin. We should profit by the past exper-
ience and avoid  pitfulls.  Such  mistakes
should not be repeated in the new plants
that they are gotng to set up. I wish this
plant Godspeed as also to the other plants
that ate gomng to be sct with the Govern-
ment help. With the raw material that is
now available in plenty, thesc steel plants
must be fed well.

Sir, the previous speaker made out a case
for avouding foreign collaboration. Accord-
g o him, as far as possiblc, co]laboratlonr
should be avowded. He quoted some of
these agreements also which are detrimen-
tal to our interest. He said when we our-
selves have able engineers there is no neced
to depend upon them. It is all right to
assert that. I do not belittle the efliciency
and the ability of our own enginecrs and
our youngmen here who can be compared
casily with engincers from other countries.
But in the begmmning, in any industty we
have to have some sort of collaboration so
that the forcigners give us their expe-
rience in addition to our own. Let us first
gain some experience, and atter gaining
expertence, let us do away with foreign
collaboration.

Sir, so far as the views of the earlier
speaker about agreements aie concerned, 1
agiee with what he said about shortfalls
and shortcomings. And, therefore, while
starting any new industiies the past experi

cnce  should be taken care of by the
Ministrv. I hope they will avoid such
things

Su, about the public sector undertakings
I have alteady made mv point, But T will

siv two poportant  things with regard to
the Natwonal Coal  Development  Corpora-
tion. We all know that 1  coal-mming

theie 1s no question of replenishing what-
ever we have extiracted from underneath the
earth. That is why there 1s difficulty in
planned wav ot extraction and exploitation.
That is why the Survey Department has
come into existence and laige parts of the
country have come under survey. Sir, we
have plenty of minerals 1 am very glad
that the Government have decided to give
priouty to geological survey for exploitation
and extraction and they have been put un-
der the same department for puiposes of
co-oudinmation. Tlos is a vay good idea. [
I hope thev will suceed in i¢ and (he effort
Pwill make 2 good headway.
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Sir, I find that even in the N.C.D.C.
there is loss. Till 31-3-70 the loss amounted
to abour Rs. 5 crores odd. Even in the pre-
vious year the loss was of the same order.

This sort of loss should not be allowed
to be incuried hereafter. This may be due to
labour trouble also. Now we are thinking of
comtructing a new India. At the same time,
during the period of construction, we allow
the birth-right of the labourers to go on
strike. (Interruption) Let me not be disturb-
ed. I have got my own views. You agree to
the construction of a new India and at the
same time, you allow them to go on strike.
On the one side, there is construction and
on the other, there is destruction. Of course,
it is the birth-right of every labour union;
they have got the right to do it because the
belly is the main consideration and they
should alvo be fed well. So, they have got
every right to do it. T do not object to that.
But when you are constructing, you want to
destroy. Both these things cannot go toge-
ther. You should not try to destroy when
we are constructing. Let us construct fully
and then you can start demolishing. But
when we are constructing, at the same time
you cannot start demolishing. These two
cannot go together. That is my point. Many
of the labour leaders may get angry with
me. The suggestion I am giving is not against
them. T am only telling them: You just al-
low it to be constructed first; then you can
live in it and start demolishing it because
you want to alter its structure. But do not
do it simultaneously. The labour problem is
one of the main problems cven in Durgapur
and that is why we are incurring loss,

In the Neyveli Lignite Project also we are
incurring heavy losses. From 1958-59, we have
heen incurring loss. And the reason is, they
have got plenty of things to do which they
could not do. There is a huge backlog in
the removal of the overburden which is
standing in the way of progress. They are
not able to reach the target of 6 million
tonnes of lignite. Whv? Because the rain has
caused a lot of difficulties for them. Thev
must have additional machinerv, plant and
equipment with a view to seeing that this
overburden is removed. This Lignite Project
was started with the hope that it would he-
come something like a New Castle in India.
for supplving coal. We have got ““Teco’”
which is the trade name for carboniced bri-
quettes. Tt is being used for fuel purposes
and so far as South Indfa is concerned, it
is in great demand. And if thev are not able
to supply it, it will jeopardise other activi-
ties. T only sav that this Nevveli Iignite
project has to be looked into with a different
eve and T hope the present Minister will cer-
fainly go into it and see that the present
foss is made good in the future.

Sir, am I going beyond my time?
L;J(D)5RSS—6
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THE VICE-CHAIRMAN (SHRI A. D.
MANI): There is one more speaker from
your party.

SHRI N. R. MUNISWMAY: Therefore.
I should not speak?

THE VICE-CHAIRMAN (A. D. MAND:
No, no. If you would like to continuc for
another five minutes, I have no objection.

SHRI N. R. MUNISWAMY: All right,
thank you. So, as far as the Neyveli Lignite
Corporation is concerned, I have pointed
out that it is also running in loss and I
have given my suggestions for improving the
position. Of course, it is hoped that it
would improve. We all know that hope is
eternal in everybody’s breast. So, the De-
partment can sav, “We hope to get profit
hereafter.”” This hope is there not in this
Report only. This hope is there ever since
the inception, ever since it came into exis-
tence. The hope has been perennial and it
will be perennial. Unless we go to the root
of the problem as why we are incurring los-
ses, we cannot succeed. So far as the labour
problem is concerned, I have already dealt
with it. Recently the wage board recom
mended several increments for the workers
and that has been done. Over and above
that, the department itself offered furthe:
schemes for improving the position of every
worker. In spite of that, they want to get
more funds.

They can get funds of course. Let them
carn and take away the funds. But nowadays
the whole trouble is they want wages with
out work. That is the criterion nowadavs.
If they really want wages, they should work
If they have ennugh funds, they can cer
tainly sit at home and earn money. (Infer-
ruptions by Shri Kalyan Roy). You have
enough time to rebut me. You can do so
when vour chance comes. Please do na!
interrupt me.

THE VICE CHATRMAN (SHRI A. D.
MANI): Mr. Kalvan Roy, is not yielding.

SHRI N. R. MUNISWAMY: Sir, this is
my right and T am not going to vield to him.
He is at liberty to say whatever he likes
when his chance comes. 1 am not question-
ing him.

Sir, so far as the administrative aspect is
concerned. we have to see whether it is
properly administered, So far as administra-
tion is concerned, the people there are very
much afraid, they are afraid of their own
lives, they are afraid of their movement, thev
are not moving out because of the wav the
workers behave. The people who have to
control the workers are not able to do their
jobs because they are afraid of t_heir lives,
they are afraid of their own existence. 5o
you have to look into this aspect also. Sl']’,
1 do npt wish to say anything more on this.
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The amount which you invested in the
First Five Year Plan was about Rs. 1 crore
and it has now gone up to Rs. 500 to Rs.
600 crotes, and it is gomng to hecome Rs.
1,500 or Rs. 3,000 croies. But the actual
realisation 15 much less. Theiefore, T wish
that this entire thing should be looked into
afresh so that these things are rectified.

THE VICE CHAIRMAN (SHRI A. D.
MANI): Now Mr. Arjun Arora. Mr. Arora,
| would suggest you may take fifteen minutes
because there are twelve spcakers and I
sant to accommodate all of them

SHRI ARJUN ARORA (Uttar Pradesh):
You may accommodate all of them and T
will accommodate you.

SHRI SASANKASEKHAR SANYAL (West
Bengal): Commodious accommodation.

SHRI ARJUN ARORA: Sir this is a very
important discussion that we are having on
steel. During this scssion one may say.
stee] and Coca cola have dominated the pro-
ceedings of the Rajya Sabha.

SHRI KOTA PUNNAIAH (Andhia Pra-
desh): One is liqud. . .

SHRI ARJUN ARORA: Yes, one is
liquid and the other is made from liquid.
We can today discuss the whole picture of
steel. The first thing that strikes one todav
is the man made scarcity of steel in the coun-
try. The scarcity of this vital commodity,
Vital for industries, vital for housing, vital
for all spheres of economic activity, is man-
made hecause right from the dav the steel
control was abolished, the Government has
lost the grip over the situation. The result
is that when in 1969 all of a2 sudden the
Government became conscious of the acute
scarcity of steel, it had not machinery to
meet the blackmarketeers, and blackmarket-
ing is so rampant today that structurals, for
example, are selling in the market at Rs,
4,500 per ton whereas the official rate is
Rs. 1,000 per ton.

Though there is an Tron and Steel Control-
ler, though there is a Joint Plant Commit
tee and though there are Directors of In-
dustries expected to exercise some control, it
appears that no control is cffective against
the black-marketeers. And the strange thing
is that Hindustan Stcel makes losses while
those who are favoured and given a wagon
or two of steel, particularly structurals, bv
the Hindustan Steel are hecoming richer and
richer. If there is no control, why does not
the public sector itself sell structurals, for
example, at Rs. 4,000 per tonne® Why does
it sell it at Rs. 1,000 per tonne to people
who are traders, who are called stockists or
dealers and by various names, and allow
them to make Rs. 3,000 per tonne®

SHRI R. T PARTHASARATHY (Tamil
Nadu): You want government to indulge
in black marketing?
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SHRI ARJUN ARORA: This won't be
black-marketing.

SHRI R. 1. PARTHASARATHY: Then
you and 1 are not socialists,

SHRI ARJUN ARDORA: T am a socialist.
He 1s not. That = well known. He is an
oppnrtumst

[t will not bc bl K-maiketing because if
Hindustan Steel sell~ the commodity at highey
piices, the money will go into the books
and if Hindustan Steel makes profit, pub
he sector will gain and the profits will be
subject to income tax also. It is not black-
marketing at all. Why should the distribu-
tion arrangements e so diappointing such?
1 can give many other examples. But struc-
turals are the best cxample from my point
of view My submusion is this: Why do
the Hindustan Steel and the Steel manufac-
turers m the counny have to sell steel at
certain official r1ate and after that the recer-
ver of the wagons s free to sell them at
whatever rate he likes and use the steel
in whatever manner he likes? This is what
is happening. We do not want it. T want
that the steel contiol should be rigorous.
Stcel control should be such that the small-
scale industries of Shri. Kulkarni are not
starved steel when  black-marketeers are
thriving. Secondly, the actual users are not
gctting steel. The control should be such
that thev are not deprived of the much-
needed steel.

We have scaicity of steel in the country
and last year Rs. 100 crores worth of steel
was sanctioned to be imported. We are also
cxporting some stcel and among the steels
that we are expoiting are certain things
which are unecononiic to cxport. When there
is scarcity of stcel in the country and when
we are importing steel in the country we
should export only those products which
have a big labour content. But we are ex-
porting bolts and nuts which are mainly
steel without much labour content and,
therefore, the exports are uneconomic. 1
suggest that such exports must be stopped.

I am sorry that there was delay in the
completion of Bokaro Steel Plant. The initial
delay occurred because we were duped by
President Kennedy.

And, Sir, he took 18 months to consider
the proposal and then created a situation
in which Shri Jawaharlal Nehru himself
withdrew the request to avoid embarras-
sment to President Kennedy. Well, 18
months were lost. After the death of Shri
Nehru, for about four years, somehow this
country was led to believe that we do not
need moie steel. This was a very wrong
thing and Sir, I want the Minister to in-
vestigate, to go into the files—they are with
him and not with me—il he has the time,
if he has the energyv and if he has the inte-
rest of the country at heart—] suppose he
has—and he <hould go into that problem and
sec that at least those people who led the
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country to the conclusion, after the death
of Shi1 Jawaharlal Nehru, that we needed
no more steel plants, should be punished or
at least kept away from the Ministry of
Steel or any other economic Ministry and
they may be sent as Sub-Divisional Mag
trates to some backward districts.

Sir, for tour years we neglected steel and
though we expected the Soviet offer regard-
ing Bokaro, the deliberate policy of the
Goveinment, the deliberate policv of the
Minstry of Steel, was to go slowly as far as
Bokaro was concerned and onlv last year or
the vear before last, when scarcity could no
more he concealed, work on Bokaro was
speeded up.

Then, Sir, the Hindustan Steel’s Manage
ment is not one of which anybody may be
proud. It continues to lose from Rs. 20
crores to Rs. 50 crores every vear. When
they export, they lose; when there is scar-
city in the country, thev lose; and if the
present Management, its structure—I am not
concerncd with individuals—of its Manage-
ment continues, the Hindustan Steel will lose
cven if there is scarcity in the country. The
Minister who is a dvnamic person, must
overhaul the Management of the Hindustan
Steel and make profitability and producti-
vitv the tests of good management, and not
good manners, not good education not good
company.

Sir, the roof collapse at Rourkela is a
verv serious development. Somebody told me
the other dav that while the Minister spent
ahout eight hours travelling to Rourkela
and back to New Dethi, he spent less than
three hours at the plant T hope it is not
correct. But that is what is being widelv
circulated in the corridors of Delhi. If that
is so, it is disappointing hecause the loss is
at least about Rs. 100 croves, apart from the
loss in production

AN HON. MEMBFR - Rs. 100 crores?

SHRI ARTUN ARORA: When I say there
is a loss of about R< 100 crores, I mean
that the rchabilitation of the plant will cost
Rs. 100 crores and it will rake from nine
months to one vear and during that period
the lrss of production will he there. Tt is
very difficult to estimate the loss in produc
tion at Rourkela becanse the percentage of
production there has alwavs been varying.

Sir, the Minister has heen quick to ap
point the Tuthra Committee to inquire in-
to the Rourkela collapse T want him to be
ahle to give an assurance to the House that
whosoever is found guilty will be
punished. Generally what happens
is that people commit wrongs in
public sector, commit bunglings. do dis-
honest work and then they retire and we
are told that now that so and so has retired,
though he has been found bungling, mis-
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managing, etc., nothing can be done against
him. That is not a correct approach, and
I hope the Government will give it up.

Aprat from inefficient management, Hindu-
stan Steel suffers from bad industrial rela-
tions. Sir, the Minister was once upon a
time a trade union leader in Tamil Nadu,
and I hope he remembers some of his ex-
periences of those days. He should evolve a
method of workers' participation. A mere
appointment of one workers’ director, gene-
rally imported from some other centre, is
not workers’ participation in management.
The participation should be at every stage.
There should be committees, joint com-
mittees, of the management and the workers
in every shop, in every department, at everv
level at the plants. The targets of produc-
tion should be fixed in consultation with
the workers and they should be made to feel
imvolved in the work of the plants. Unless
that is done, industrial relations will never
be satisfactory.

Sir, one of the mistakes that the Ministry
of Steel committeed last year was permitting
mini steel plants in the private sector. T do
not know whether mini-steel plants are need-
ed in the countrv, whether the production
of mini-steel plants will make any vital
difference to the availabilitv of steel in the
country. A little improvement in the pro-
ductivity of the three plants of HSL and a
little effort to complete Bokaro a little
earlier than scheduled, will make a world
of difference. And as compared to that, mini-
steel plants will make little or no contribu-
tion to the availability of steel in the coun-
trv Even if thev are useful, even if the Gov-
ernment wants to set up some sort of steel
plants—mav be mini-steel plants—in everv
State, that should have gone to the State
Governments as has been the case in one or
two instances. Thev should never have been
given to the private sector as has heen done.

Sir, all the mini steel plants contemplated
bv Governments and by others have not been
liccnsed so far. Onlv five or six licences
hate heen given If these licences can be
withdrawn, thex must be withdrawn and
given to one hundred per cent State-owned
undertakings. If the Government’s commit-
ment is such and if the Government has
committed itself too much with the private
sector. at least for the futnve the policy
should be not to give any licences for mini-
stecl plants or anvy steel plants to the pri-
vate sector. .

THE VICE-CHAIRMAN (SHRI A. D
MANT - Please conclude.

SHRI ARJUN ARORA- To conclude,
Sir, T must emphasize the need to increase
production which can he done not hv set-
ting np mini steel plants consuming electri-
citv which is necded elsewhere by our agri-
culturists and bv small-scale industries. That
is not the wayv to increase production.
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The way to increase production is to make
the three plants of the Hindustan Steel re-
ally productive. Then the measmes of eco-
nomy 1n the use of steel must be investigat
ed and enforced. Only yesterday 1 read in
one of the newspapers that if twisted bars
are used 1n place of straight bars, thcere
will be 30 per cent. cconomy i1n stecl re-
quiied for building purposes. If the Govern-
ment cannot compel the private house
builders to use twisted bars, it is only pro-
per that a rule be laid down that in all
Government constructions only twisted bars
will be used Finally, Sir, thcre must be
greater, more eficient and more consumer-
onented control of distribution of stecl
which 1s available.

SHRI M. K. MOHTA (Rajasthan): Mr.
Vice Chairman, Sir, before T make any com-
ments on the working of the Ministry of
Stecl, I would hke to say something about
the targets that we must set before us, the
aims and objects that the country must have
in respect of the production of steel. Sir,
it is well known that immediatelv after the
last war, Japan was completely destroyed,
all its production facilities were maimed, so
much so that wne production by Japan in
1946 was not more than half a million ton-
nes whereas we even in 1946 had a capacity
of million tonnes of steel. But during the
period between 1946 and today—1971—
Japan has made a tremendous progress by
expanding its capacity of 100 million tonncs
whereas we are still in the tregion of 6 or
7 million tonnes a year,

Why I am mentioning these figures is that
we wcere taught at school that there aie
three M’s in any enterprise: men, machi
nery and materials. But there is a fourth M
involved in the success of anv enterprise and
that is the M of management. It seems to be
completely missing so far as public sector
concerns are concerncd. Without proper
management even the production capactty
that we have huilt up at a great cost to tme
nation, not only in Indian currencv but also
foreign exchange, is not giving us any com
mensurate benefit in terms of production.
The public sector steel plants are working
hardly at 50 or 55 per cent of capacity where-
as it has been demonstrated not only by steel
plants all over the world but even the stecl
plants in our own country that 85 to 90 per
cent. capacity achievement is not something to
be wondered at. It i a routine thing. Tt is a
normal thing. Another thing that I want to
mention is that if the pace of development of
the steel industry continues to be what it has
been during the last 10 or 15 years, then we
could never hope to become a reallv develop-
ed nation to compare with the developed
nations of the world. Sir, Japan with a popu
lation of 11 crores can produce 100 million
tonnes of steel even though it does not have
any iron ore, even though it does not have
any coking and coal and iron js supplied by
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us at subsidised cost to Japan to enable them
to manufactue steel and export it to all the
countries of the world including our country
also. We are 1n the same position as we were
in early 1930s in 1espect of cotton when we
used to say that we are being treated un-
fairly as a part of the British Empire,

We had to export cotton and import finish-
ed goods namely, textiles from Britain. The
same thing is being iepeated in the casc of
steel. By exporting iron ore I do not know
whether it 15 a national gain or loss. We are
exporting iron to Japan at not more than the
labour cost that we incur; we are getting no-
thing for the natural resources that Mother
Earth has endowed on us. Only the bare
transport cost and labour cost are recovered
by the export of iron ore to Japan. By the
axport of ore, we will get Rs. 200 per tonne
in terms of iron. If the same thing is con-
veited into steel and exported to the world
market in the form of basic steel, we can get
Rs. 800 to Rs. 1000 per tonne. If the steel is
comverted into manufactured goods, it can
get us a revenue of Rs. 25,000 per tonne in
the case of ordinary manufactures and in the
case of sophisticated items like ball-bearings
ot highly devcloped items, they can be sold
at 1,50,000 per tonne. This is what we have
to do in this country. We cannot go on ex-
porting the basic raw material and be happy
with it but we have to have production capa-
aty in the countiy to convert the basic raw
material with the aid of labour, technologv
and enterprisc into something more sophisti-
cated which will get our country a much big-
ger revenue and that is the only way of deve-
fopment, I venture to say. In this context I
venture to suggest that for the year 2000 the
target before us should be 750 million ton-
nes of steel a vear compared to not even 7}
million tonnes to-day. That is  the leeway
that has to be made up and it will not be
made up by slow progress as the Steel Minis-
try has bcen achieving over the yecars. We
have to take very great strides to achieve any-
thing like 750 million tonnes of steel by the
vear 2000 and even then what we shall
achieve would be the present days standard
of Japan. Nothing more than that. The
Japanese present day production of steel per
capita only would be achieved if we get 750
million tonnes of steel by 2000. If that is to
be achieved, imaginative and pushing steps
will have to be taken because this is a task
which is quite Herculean in nature and can-
not be achieved by the kind of organisation
that the Ministry has at its command.

I would say a word about the cost steel
produced by the public sector plants here. We
have been told again and again that there are
two basic reasons why the cost of production
in the public sector plants is high. One 1s
the plant and machinerv being new, the
depreciation charges and the interest charges
on the huge cost of equipment is so high that
the tota! cost of production of steel is higher
than that of the old plants. The second rea-
son is that so much money is spent on wel-
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fare schemes of workers and employces that
it pushes up the cost. I have a luking fear 1n
my nund that this is such a blanket excuse
that it can cover a multitude of sins. 1t really
more money is spent on welfare schemes, why
is 1t that that amount 15 not shown separately
i the accounts of the HSL so that the Mem-
beis and the public can know the exact
amount spent on welfare schemes and that
can be taken out ol the account of cost ot
production, and taken as soual services and
we may be able to know whether, deleting
that amount the cost is reasonable or not,
whether it is competiive with  the world
market or not, whether it 15 competitive with
other producers of steel in the country or
not? T'he second argument given 1s equally
funny because actually 1n the woild of tiade
and industry the opposite argument holds
good. If any plant is new, even though it 1s
expensnve it 1s bound to be so efficient that
the cost of production of that plant would be
Jower than the old plant and that is
exactly the rcason why new producers 1n
West Germany or Japan are today able to
flood the world market with cheaper stecl
whereas those industries in America which
have not been able to modernise or Biitain
which has not been able to modernise, are
not able to compete with the new plants in
Germany or Japan.

One particular element that pushes up the
cost ot production in the public sector plants
15 the indiscipline in labour. The classical ex-
cuse given by labour for all their activitics
was that there was a kind of class war, and
the labout was being exploited by the richer
classes. 1 do not understand who is exploit-
ing today. Iy the public sector the exploiter
ot labowr that the labour must wage a wai
against the public sector also? After all the
public sector today is owned by the nation as
a whole and I do not understand why the
Government should not take effective steps
to stop labour from holding the nation to
ransom. Why is it that they should not insist
on cfficiency and discipline? I do not mind
mote wages, mote amenities, being given Lo
labour. Let more wages be given, let more
amenitics be given but let there be more
production also. How 1s 1t that we cannot
achieve more than 50 or 55 per cent of the
rated capacity? It js mainly because of the
antics of organised labour in Hindustan Steel.
Sir, we are going to spend a very huge amount
of money on the construction of the Bokaro
steel plant. I think the nation 15 entitled
to know as to what exactly would be the cost
of production of that plant because it has
been given out by private estimates that the
cost of production of steel in Bokaro would
conte to something like a thousand rupecs
per tonne at the ingo stage. If that is so I
do not understand how the poor laxpayer can
go on subsidising the inefliciency of the pub-
lic sector plants in this manner.

Si1, there has been a persistent demand on
the part of the State of Orissa for the loca-
tion of a steel plant in Orissa. I do not know

[2 AUGUST 1971] working of the Munstry of 138

Steel and Mines

why; whether due to any political reason or
any other reason a steel plant has not been
sanctioned for the State of Orissa even though
technological, economical and all kinds of
tactors are in favour of the establishment of
a steel plant there.

My friend, Mr. Krishan Kant, touched
upon the question of giving licence to mini
steel plants which again is a misnomer. It
is a wrong nomenclature for the kind of
plants that have been sanctioned. I think, as
the hon. Minister himself has said, steel re-
generation plants would perhaps be a better
name for them. I venture to suggest that this
was a very correct decsion on the part of the
Government and I congratulate the Govern-
ment for trying to achieve greater production
1n the country of a very scarce commodity by
the cheapest method possible. 1 would go a
step further and say that even if it was neces-
sary to import scarap for the production of
mild stecl or special steel in these electric
turnaces it should be done because this is the
cheapest method. Scrap would perhaps be
available at a price of Rs. 300/- or Rs. 400/-
per tonne which could be converted into steel
which is worth Rs. 800/- to Rs. 1000/- or
even Rs. 1200/- a tonne and it would be in
the interest of the nation as a whole to take

this step.

THE VICE-CHAIRMAN (SHRI A. D.
MANI): Please conclude soon.

SHRI M, K. MOHTA: I will take only a
couple ol minutes more.

In this context I would like to touch upon
the question of the expansion of the large-
scale steel plants 1n the private seclor. We
have got two steel plants in the private sec-
tor, namely, TISCO and IISCO. 1 do not
know whether 1t 15 correct even to say that
they belong to the private sector. The owner-
ship of the shares ol TISCO is so broad based,
the structure of ownership is such that it is
difficult to say that TISCO is a Tata concern
any mote than onc can say that Air-India is
a ‘T'ata concern just because Mr. Tata happens
to be the Chairman of Air-India. TISCO
today is 1n a position to expand at a much
lower cost per unit of added production than
any new steel plant that can be put up. It
is In the interests of the national economy
to make them expand. I do not want the
Government to say that they did not come to
them for licence and, therefore, they have
done nothing about it. The Government
should go and tell TISCO that they have got
to cxpand from (wo million tonnes to four
million tonnes. The necessaty plans must be
drawn up and Government's sanction accord-
cd at the earliest for the expansion ot the
plant.

As far as the revenues of HSL are concern-
ed, T would like to make a comment on one
o1 w0 points. Fust of all, there has been a
scandal, a 1cported scandal about the sale
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of scrap at Bhlar I think the Goveinment
owes 1t to the nation to bring oul the correct
facts. In this particular instance it has been
1eported that a very huge quantity of scrap
has been sold trom Bhilai at lower than the
market rate How 15 1t that no tenders were
called? How 1 1t that a public auction was
not held? How s 1t that a lew tavourite
paities were sold scrap at lower than the
market 1ate? lhe loss to HSL on that ac
count 15 estimated to be no less than Rs 20
crores The second point I would like to
mention 1s the pricing policy regarding bil
lets and ingots on the one side and manu
factures lLike structurals, sheets and plates on
the other stde Many experts have felt that
the pricing of bullets i particular 1s so faulty
that 1s being sold at an artificially low rate
to the re rollers which does not give any
benefit to HSL, not docs it give any benehit
to the economy as a whole It only mcans
that blackmarketing 1s resorted to because 1t
15 being sold at an artihcaally low rate and
also because there 15 an artithcial control In
some cases there 1s statutory control and n
some other cases there 15 a gentleman s agrec
ment regarding the sale price of steel which
results in quite a lot of black money being
generated I would think that the selling ot
steel at a higher rate 1s a wmuch lesser cvil
because at least the money would not go n
to the coffers of the public sector or perhaps
even into the coffers of the private manu
factures which will be subject to tax The
remaining money would be accounted money
which would be used again for the develop
ment of the economy It would not become
black money and become an ant social force
which the controls are forcing them to be

SHRI KALYAN ROY. Mr Vice Chair
man, Sir, 1t 15 good that steel and coal have
been put together These are the strategic
heights and these form the hard core Whe
ther you want to advance in the capitalist
direction or whether you want to develop
a soaalist economy you have to base 1t on
coal and steel and communication You
should have intcgrated planning You hate
got a certain quantity of mineials You have
to conserve and develop them scentifically
If we produce more, 1t 15 wasted If we pro
duce less and 1n an unscientific manner 1t
15 also wasted and production comes to a
halt If you cannot despatch what you pro
duce, whether 1t 1s non ore dolomite or coal
then you find artificial shortage, scarcity and
corruption everywhere So, the country can
not afford to go wrong, Mr humaramanga
lam The Government cannot afford to go
wrong The working class 15 trying to sec
that the Government does not go 1n a wrong
way We cannot afford 1t For the [t
twenty years I have been associated with
mines and I must say that unfortunately
everything has gone wrong I do not blame
any particular individual, but unfortunately
thc whole approach lacks perspective and
ducction  Even in the Fourth Five Year
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Plan you planned for 110 million tonnes
ot coal.

It was 85 mullion tonnes of non coking
woal and 25 nuflions of cking coal, and
1t wdas found that you cannot have 1t bdo
you 1uduecd 1t The next target 15 93 mul
lion tonnes—b3 mullion tonnes of non cok
iy wal and 25 million tonnes of coking
toal And then you found that you cannot
«ven produce that much and consume 1t and
you have cut 1t to 85 nullion tonnes What
15 the resultr What s happening Lhe
NCDC has developed mines from which
theie 1» no production  Ihe idle capaaty
ranuns thete Whan vou plan you plan
that more nuning  Institnte should be set
up n Jhaia, Dhanbad Asansol 1nd Singa
rcm and mcre people should be ntiamed as
out as min ng engieers and overmen And
now you have ten thousand mine managers
and technictans, best techniclans and  best
cnginecls unemptoved And what have you
dones Now, you have now decided to re
duce the number of people who will be
admutted mnto the mning institutes  And
there s a tremendous surplus evervwherc
And your sirategy 1s not to provide em
ployment to those who have alrcady passed
and to reduce the quantum of students to
reduce the number of studcnts who will be
admutted 1nto the muning mstitutes  lhat s
cacating a tremendous tenston in the entire
nmimng area And what 15 happening today~
It v to the st ame since ndependence
that coil production has gone down For
the fust tme from 1946 to 1971 1n the his
tory of the country the coal production has
gone down We wae producang 75 70 mil
lion tonnes - 1969 70 Now we produce
70 80 nullion m 1970 71 vou forgot the 85
miltion tonnes of vour taiget And peisonal
Iv the whole economy of the castan part
ol Indn Bihiut and Bengal wh ch depends
on coal production 15 facing stagnation pro
blem  because 1t v hae that the cut has
come In Wet Bengal we produced 1n 1969
70 80 mullion m 1970 71, you forgot the 85
1970 71 50 41 mullion tonnes The cut came
in the Bengal Bihar arca This 1s the fitst
thing lhen 1o 1969 70 we despatched 46
million tonnes of coal and in 1970 71 we
were able to despatch only 40 mmllion ton
nes And today for the first tume i the
history of India, out of 70 mullion tonnes
which have been produced ten million ton
nes of coal are lying on the surfice, at the
pitheads It 15 1mpossible to go from one
mune to another hccause of accumulation of
stock, coal stock Ts there no planning or
coordination  with the Railwiy Ministry -
What 1« happening? Mr Kumaramangalam
should try to understand, at least T hope hc
will put whatever dynamism left 1in him
to this unfortunate aspect of this natonal
tndustry  The whole production 15 heing
domunated hy the private sector They con
trol over 80 per cent of coking ol and
over 70 per ccnt of non coking coal Out of
17 mullions ol coking coal over 14 mllion
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tonnes came from the private scctor and here
you have been appeasing the private sector
since the beginning. They wanted a World
Bank loan. You gave them 17 million dol-
lars of World Bank loan. Has the machi-
nery been bought? Not at all. On 24 occasions
the coal price was increased, 24 times. Cook-
ing coal went up 1 price, during the last
eight years, by 77 per cent, the non-coking
coal price by 60 per cnt. You have given
whatever subsidy they wanted. It would be
interesting to know that the devclopment
rebate that they got was ramsed for the coal
industry tiom 20 to 35 per cent and the
prohit has never been s0 good. According to
the latest Reserve Bank team which studied
20 coal mines of vaiious cross-sectioning, it
was found that pre-lax profit of coal-min-
g corporations rosc by 31.4 per cent. And
it was another study team which criticised
that the coal industry in the private sector
is following traditional dividend distribu-
tion policy, dividends as percentages of pro-
fits have been higher and no earncst effoit
has Dbeen made to depend on the internal
sources of coal industry. Now, you have
given whatever they wanted. But what is
the performance? You will be surpiised to
know that our rate of extraction ot coal 1s
the lowest in the worid. Whercas the other
countries extract ahout O per cent of coal,
we extract only 40 per cent. But according
to Dr. Lahiri, Director of the Fuel Research
Insttute, Dhanbad, our rate of eatraction is
cven less than 30 per cent. And unfortun-
nately, what is happening?

You have tried to amalgamate the top
mines for the-last ten ycars. Malaviya came
and went. Then a Committee was sct up.
Then cntered Dr. Tiiguna Sen, gave beauti-
ful lectures and told us about the coming
Bil. Then hc also went away. Now comes
Mr. Kumaramangalam, But amalgamation
has not taken place. Amalgamation is no
solution. I will come to the solution. Thev
failed to amalgamate That is a haid fact.
It is giving good profit. They have Dbeen
refusing to amalgamate. Production is not
developing scientifically  There is no con-
servation. And yet who 15 buying the coal?
Mr. Kumailamangalam would Lke to know
that 32 per cent. of the total production is
bought by the Raibwavs. 22 per cent is
bought bv the Hindustan Steel, ISCO and
TISCO. Electricity is buying 17 per cent. In
other words, of what i~ produced neartv
65—70 per cent. 15 hbought by the public
séctor. And this public sector, unfortunately,
Sir, which is being criticised by Mr. Krishan
Kant, is subsidising the private sector, be-
cause, Sir, whoever buys coal is to pav a
cess. Thus 60 per cent. of the total pur-
chase is made by the private sector. They
are paying a cess of Rs., 10—I12 crores per
year to this private sector. And who is get-
ting it?

Sir, according to the reply given bv the
Minister  to mv  question  he said that in

i
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1968-69, Rs. 5 crores was paid for stowing.
In 1969-70 Rs. 5.29 crores was paid. In
[970-71 Rs. 5.13 aores were paid to the pri-
vate sector for stowing, and out of that, do
you know how much these 14 industrial
houses got? They got, according to the Steel
Minustet, over 30 per cent. And how much
did the govt. pav towards adverse factor?
They paid Rs. 2 crores in 1969, nearly 1.89
crores 1t 1970 and over Rs. 1.65 crores till
today n 1971. And how much did these 14
industiial houses get? According to the
Minister’s reply on 4-6-71 they got over 51
per cent. And who are these 14 industiial
houses? I will give the names. They are:

1. Messrs. Andrew Yule & Co.
Messrs. Bird & Co.

3. Messrs. Western Bengal Coalhelds
Ltd. (Birlas).

4. Messrs. K. Goenka.

5. Messrs. Swadeshi Mining and Manu-
facturing Co. Ltd. (Jaipuria group).

Messrs. Jardine Henderson & Co.
Messrs. Tata Iron & Steel Co.

8. Messrs. Oriential Coal Co. (K.C.
Thapa .

9. Mecssis. Turner Morrison & Co.

10. Messrs. Macheill & Barry Co.
(Equitable Coal Co.).

11. Messts. Agarwalla Ram Kumar.
12. Messrs. Killick.

13. Messrs. Sahu Jain.

14. Messrs. Shaw Wallace.

And these arc the people who appropriate
over 50 per cent. of the total assistance.
And what do we say?

That day, Sir, vou were here when [ said
that fires were 1aging in mines after minces
i Asansol and Dhanbad. So may times
Mr. Jagannath Rao and ‘Dr. Triguna Sen
visited the arca. The whole of the terr:-
tory is being cncircled by mine fire and
Mr. Jagannath Rao said in Dhanbad in
1970-71 that ‘‘Rcorganisation of Jharia coal-
belt is overdue’. Have you been able to re-
organisc the Jharia coal-belt? The Minister
pointed out that is mainly because of the
illegal type of extraction of underground
coal. This is done by those very people to
whom vou aic paying Rs. 10 crores per
year. Where 15 development and where is
conservation? I am ashamed to say that most
of the mines are without engincers. I put
a specific question to Mr. Shah Nawaz Khan
the other day when we were discussing mine
fire in Asansol. In reply to my question
whether the  mines had engineers, the
Minister said that he did not know. The
Director of Safety and M'nes recently issu-
td a arcular saying that most of the mines
wcre without engineers and managers. You
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arc helping those people, Mi humaraman
galam, who ate diverting whatcver assistance
you are gwing them for mnunes towards
either their tyre factory in Madhya Pradesh
or thewr testile factortes 1n Bombay
1heicfore, you have to be rather serious
because Mr  Chandy said the other duy
that if our rate of production of steel un
proves we must umport coking coal

This s the condttion Only a small
amount ot coking coal 1s left 1n the coun
try Therr ruthless slaughter mining 18 go
ing on What answer have you got’ 1he-e
ale the mine ownels about whom we have
discussed  agamn and agamn 1n the Neyveh
mceting of the Consultative Comimittee on
Steel and Mines and in the Udatpur meet
mg ot the Consultative Committee In
West Bengal alone, Mr Kumaramangalam,
Rs 10 cioies of royalty has not been paid
by these companies which are getting assis
tance from the Government, from the Rail
ways, from the Coal Board Thesc are the
companies which have misappropriated the
provident fund collections of the workers up
to Rs 8 crores The Governmcnts of Bengal
and Bihar together arc ent tled today to
gct Rs 100 ciotes as royalty By not taking
over the coal mines, are you not sabotaging
the development of Bengal and Bihar? The
Hindvstan Steel munes and the NMDC
mnes aie paying royalty It s the private
sector which 15 not paying royalty Not only
that, Mr Kumaramangalam, you aie awdre
that according o your own statement here
and the statcnent of the previous Mines
Min ster, 1in the last two vyears 24 to 30
nunes were closed down from Madhva Pra
desh to West Bengal The maximum num
ber of mines which closed down was in West
Bengal and Dr. Chakravarti, Chief Min ng
Advisor, West Bengal Gove who attende
the Coal Advisory Council meeting last year
satd that the position was becoming alarm
ing and he suggested to the Government to
take over some of the munes In these mincs
which have been closed down, there are
ncarly 200 nulhion tonnes of coking and
non coking coal  What action have you
taken> Only the other day you passed the
Mines Conservation and Safety Bill Therc
s a stipulation there that 90 day s notice
should be gnen when a mune closes down
But none of these mines which have becn
closed down, I can say on the basis of you
reply to me 1n this House that not a single
mine owner whether 1t ts Suraymal Nagarmal
or the Burd and Company has guen you
notice What have you done> Why hate you
not prosecuted them? If you have prosecut
ed them what s the result? The punsh
ment n the law 15 3 months’ impusonment
What did they do? They closed down they
did not pay the voyalty, they did not pay
the wages They pocketed your subsidy and
have closed down And you did not do any
thing  And how cin you do anything? Your
Coal Board is reeking with corruption Such
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a fantastic amount of money 15 bemng dis
tributed to the unscrupulous mine owners
Sir, I shall be brief You know [ am a most
disciplined Member n the Housc So, they
are closing down the mines and selling
all the equipment and machiery And
after a fcw days, they again rcopen the
mines and come to you for assistance What
15 your Mines Department doing® What 1s
vour Coal Board domng? They cannot do
anything, because they have no perspcctive
They are 1n the pay of the minc owncrs Un
less you make the Coal Board democratuc,
unless you takc people from the ttade umons
and from Members of Pathament, thce Coal
Board will be a willing victim of the mine
ownets And 15 there any co ordination?
What about o« national fuel policye Dr
Itiguna Sen said 1n the Consultative Com
nuttee on Steel and Mines, ‘[ am very un
happy about the diesehisation of the ail
ways " And what 1s the effect of dieselsation?
Within a few ycars, you will have to spend
Rs 200 aores 1 foreign exchangad  And
what 15 the report of the National Tuel
Commnuttee® The consumption of coal 15
decliming every day, affecting  employment,
affecting future programmes Yet, you have
no fuel polietv You have been pressurised
by the Ameircan Jobby which started with
M: § K Patil for mmport of American Oil
Fven the consumers association and M
Chandv both la t year advocated nationalia
tion He said there 13 no solution for the
minming industry unless it 1s nationalied be
cause 70 per cent of the coal v bought by
the public sector The NCDC 15 m a sorry
state of affairs A very big amount of money
of the NCDC gocs to the contractors The
entire Hindustan Steel the NCDC and the
NMDC are plagued with contractors Why
15 theie labour trouble in the nunes and

steel plantsr Whv was there a strike 1n
Rajhara?
Why was there a strike in  Bailadilla®

Why was there a strike 1n Danimalar and
other mines You are paying ncarlv Rs 19
to 15 crores to the contractors This 15 the
ewploitation  Then you see the iron ore
mines 1n Rajhara You will be ashamcd to
know more production 15 comimng from the
contractors and n the mechanscal section
which 15 under vour department the produc
tion 15 going down You Mr Kumaraman
galam, assured the trade unmion lcaders that
you are going to do <omething about the
plague of contractors 1n the Hindustan Steel
Plant But you have done nothing T regret
it There 15 no rcason why the Rourkela
roof collapsed Money was paird to the con
tractors to clear the 1ron ore which was
accumulating on the top Every month they
are guing a 1eport saving ‘ Yes 1ron ore
particles are being clearcd * But 1t was not
cdemed  and the roof collapsed You have
not collapsed  the roof collapsed the eco
nomy collipscd  What has happened to
your Hindustan Zmc? Out of 24 hours for
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10 nours 1t does not work because of per
pctual failure of power It has been pomt
«d out again and again  Have you done
anything to it What about the copper
ptojects” Rs 95 cores are going down the
diain, and not one ounce of copper his
come All the best copper bauxite depostes
have been taken  over by the Birlas 1n
collusion with somc of the big bosses of
your department Can you deny 1t Not only
m oppa What 15 your whole perspectine
and duection to find out what ts wrong with
non tarous metals I was surprised I was
ashamed, to rcad a statcment by the Umion
Minwster of Steel and Mmes regarding opc
ration hatd r1ock 1n this House this paitt
cular opcration hard rock has been criticined
by Mcmbas ot all political parties 1t was
an American unposition in order to survcy
the ntertor of this countiy 1n the otha
House also this matter was 1awsed agamngand
again this was rawsed 1n the Lok Sabh]ﬂ
thce Rajya Sabha 1n the Consultatne Com
mittcc Dv riguna Scn admttted that some
thing s wiong Out of all the billions of
rupces that vou have spent not one ounce
ot ore has been found out And m spite
of the ¢r ticcsm you have (ntered 1nto an
agrecmert with the Trench now Will you
please be honestr At least be honest It vou
tail, you should confess 1t If there 15 some
thing wrong previously, you should admit
1t You should not own up all the bunglings,
all the corruption, all the mefficency which
1s unfortunately there It 15 not your crc
tion but 1t 1v theae What about the num
steel plant® Why could vou not stop 1t?
Even Mr Bhupesh Gupta raised 1t the otha
day You are isuing licences to 1t So that
1s wrong 1n the opcration hard rock How
hive vyou Dbeen blackmailed by ccitain
people? Lhis 15 an mternational affan

THE VICE CHAIRMAN (SHRI' A D
MANI) You should plcase conclude now

SHRI KALYAN ROY the Trench
jumping 1n the Ameucans always heing
there, some people getting fat jobs as direc
tors while ore remains where it 15 Instead
of depending on the Indian geologists who
are domng a magmficent job you are lured
by the temptations from abroad What 1y
happening to washcries® You admitted that
day that only 49 per cent production 1s go
g on there Your ropeway 15 vital to servc
the mines You have spent Rs 3 crores and
the ropeway 15 functioning not even 40 per
«nt The mineowners are sabotaging 1t in
colluston with your Coal Board Unless vou
make a drastic reconstruction of the Board
unless you democratise the Hindustan Steel
Plant unless you go into the root of the
problem of cortuption, unless you make
cotrect assessment of the accumulations of
coal at the pitheads wunless you integrate
the whole national economy steel coal com
munuwation, this country cannot take any
leap If you want to duvelop soaahstic eco
nomy—forget 1t, you cannot even develop
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capitalist cconomy—here 1s a great chance,
Mr humaramangalam, and the working
clasy 15 preparcd to cooperate with you, but
will you do 1t?> Your burecaucracy 1s the
greatest hindiance cortuption 1s the greatest
hindrance  the anu democratic attitude of
the officcrs 15 the greatest hindrance

Not only the Hindustan Steel union 1s
shouting, the NMDC karamchar: Unron 1s
shouting the Mincrs union 15 shouting—the
INTUC the AIIUG and the HMS have all
been shouting that these should bc immedia
tely nationalived What prevents you fiom do
g 1t* You arc producers and you atc buyers
And underground minerals—whcther coal or
non orc—are allowdd to be slaughtaed with
the result that therc 1s problem for Hindus
tan Stec] This 15 the problem everywhere
You hase problem i coal, you have problem
in steel and whatevar plants you may manu
facture cannot progress at all Ratha, the
whole thing 15 1n a mess I mught warn Shri
humaramangalam that the position may
worsen  If 1t becomes worse, then do not
blame labour I think Shri kumarangalam
will agrec with mc when I say that if any
where 1n India the productivity has gone up
by 100 per cent, that 1s 1n the coal mines It
was only 0 39 1n 1901 Today 1t 1s 0 70—al
most a hundred pcr cent rise If mines have
been closed 1t 1 not because of them It is
because ot the owners who have thrown their
workers 1n the streets after closing the mines
It 15 these mine barons who have been work
ing the mnes 1n an  unscentific manner
which led to this closure,

SHRI R T PARTHASARATHY Mr
Vice Chairman I share the anxiety and the
concern of the hon Members 1n finding a
solution as to how best the Stccl Ministry
could be made to work and the public sector
organisations could be made to yield better
results Sir, at the same time, I would like
to offer my respectful congratulations to the
Prime Minister of India for having entiusted
the Stcel Minpstry—the most difheult of all
the Ministiies—to one of the most hard
working and dynamic among our Ministers,
Shir Mohan kumatimangalam I am saying
this not because hc and I come fiom the
same place I am confident that this dyna
mism will result 1in a dynamic approach to
the Stcel Minwstry and I think we will be
ablc to turn the corner 1n a very short tume

Today the accepted policy of the Govern
ment seems to be that the entire steel pro
duction units 1f not now at least in the near
tuture should be State controlled and State
owned It appears to be the aim If that be
so today what arc we doing and where are
we n that context? That 15 the question
which I ask of myself

The nation 1s facing a near steel famine
While I am prepared Lo pay my compliments
to the officers of thc Steel Ministry, T want
to s1y that the Stccl Ministry s performance
leaves very much to be desired When we
are facing a near steel famine, we should
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realise what 15 our national target today and
what 15 the shortage that 1s exwsting 1n the
country? It 15 9 mullion tonnes whercas we
are producing only a little mo ¢ than 1 mi!
lion tonnes And that seems to be the cntire
trouble with the whole nation In a compa
rative style, 1 would hike to invite your atten
tion and the attention of the hon Members
of the House to the posiion n the United
States of Amctica which has exceeded 120 nul
lion tonnes per year, to the position n the
United kingdom which has excecded 80 nul
lion tonnes per year and lastly to the postion
in Japan which has reached the target of 100
miilion tonnes and we all know that the
world's largest unit 15 Nippon

The growth rate of a nation gencially de
pends on the growth of steel in that coun
try The growth rate of Japan 15 16 per «ent
from 1964 to 1970 and Japan 1s expectcd to
reach the output of 225 nullion tonnces by
the vea 1980 What an astounding figure 1t
15 It shcws how much that nation, by 1ts
hard work, has progiewed They ticat their
labour well and the labour in tuin gives
their best to the nation My humble sugges
tion 1s that India should cmulatc Japan and
ity achievement

Sir, 1f our growth rate should he
expanded, should be augmented  then we
must think of the entuc cconomv of the
nation It 1s only steel that can be considered
as the vital artery that supplies blood to the
entire national economy It 1s stecl alone that
can contribute to the augmentation of the
growth ratc in this  country Sir our de
fences, our dustrialisation our agriculture,
all these depend very much on our stecl 1
dustry Sir, I am not critical of this But I
would like the hon Mimnwter to make an
assessment 1n biroad outhines as to what exact
ly 15 causing a deficit 1n the steel production
In my humble view, Sir, 1t 1s four fold and T
would also like to state that the capital 1n
vestment 1n India in the case of steel plants
15 unreasonably high I said 1t 1s four fold
Fustly, 1t 15 with reference to buying of equip
ment under loans, secondly, payment of non
competitive prices, thirdly, high customs
duties, fuieght and transport and fourthly,
the foreign consultancy that involves a very
high cost Now, Sir, what 1s it that the
Government proposes to do to reduce the
expenditure in capital investment? And, Sir,
unless and until we do that, I am afraid, om
cost of producing steel will be either the same
o1 even more and the Government must tiv
then best to sce as to how hest they could
bring down the cost bring down the capital
investment, with reference to these four
points that I have raised

Also, Sir, I would like to sav that some of
the steel plants, 1f not all are butlt near the
green sites That 15 the trouble with our
country Physically they have chosen the
gireen sites with the result that the township
should be developed, the clubs should be

1 oday
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developed, and the swumming pools should be
developed and they think of all these things
unlike 1n kngland or 1n the Soviet Union
where they think of the factory, the produ
cing centre, first and here thcy think of all
the amenities as the fist thing May I invite
your attention to one thing Sir® In one of
the factories m Fngland 1n Central England,
the officers have got to t avel 28 mules to
rcach ther tactory and all the workers will
have to tiavel onlv two miles to reach the
lactorv. That 1s the thing on which they
cmphasise 1n England on the development
of township or housing and the other ameni
trtes Tt 1s the production centie that we
should think of But in the public sector
undertahings m iy country we have all
other things and the machinerv to be em-
ploved and the production centre came as
the last thing  Chat 15 the trouble with our
public sector undertakings I do hope, Sir,
that the hon Mimster will see that when-
ever there 15 a stecl plant in the public sec-
tor to be staited, 1t 15 as near as possible to
the existing centre of the township or caty
ot whatever 1t 1s.

Sir, one other pomnt which I would like
to emphasis today is that our country is
mainly suitcd for medium and small-scale
steel planis  steel plants that will produce
quick 1csults 1in quick time, to cope with our
nit oval economy But, as I have said, Sir,
tightly or wrongly, a decision had been taken
im 1964 by the Government of India to have
the Bokaro steel plant which I would call
th  * Whitc Steel Elephant’. Sir, today the
cost of Bokaro steel plant 1s Rs. 900 crores
and I would not be surprised if 1t would
touch R 1600 crores by the time it is com-
pleted Cin owe afford thiss T will welcome
if the Bokaro steel plant could come up as
cath as pos ble and 1t would be capable of
producing 4 mullion tonnes of steel which
may mect our requurements But, at what
cost and ar what space of time? That 1s the
essential thir 1 that has to be looked 1nto

Sir 1 would also like to ask why there
should be this inordinate delay in the com-
missioning of this Bokaro Steel plant. Sir, T
would like to invite your kind attention to
only one or two statistics, without wasting
the time of the House, which I would like
to mention  Sir, the Indian supplies  of
cquipment are awfully lagging behind with
refercnce to Bokaro steel plant It suffers
from shortage of equipment not only from
abroad but also from the indigenous sources.
Only when the public sector undertakings
work more cfficiently and supplv quickly to
Bokaro and the other umits our steel plants
will be able to produce quick tesults. For
example one of the main suppliers to the
Bokaro plani 15 the Heavy Engineering
Corporation

I would like to give the statistics, Sir.
Bokaro expansion is 2 5 million tonnes and
this has to be completed 1n a space of three
vears The first stage is now undertaken. The
requirement of steel is 275,605 tonnes, and
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what s 1cecencd v 140,829 ronnes  of,
cquipment. Even for the fnust stage
there 1 s  much  of gap. 80,000
tonnes have been  supplied by  the

Sovict Union and 120,000 tonnes have yet to
be supplied by the Soviet Union. 1he Indian
supplicr, the Heavy Engineering Corporation,
has supplied 22,951 tonnes and they have
not so tar supplied 72,234 tonnes. ‘1 he Heavy
Enginceirtng Corporation are woefully lagging
behind. That seems, according to me, to be
one of the main snpags in our steel plants
ake Bokaio not nearing completion so that
they can present themselves to cur whole
nation as Jan cconomically viable unit.

Su, the planning for equipment, accord-
g me, should be designed and worked
with a purpose.  The Hceavy  Eugiceering
units should be linked to the steet produc-
tion perloauance. 1 would very much hike
the hon. Minster to note this. The much
needed coordination mn production schedules
and the equipments units of the steel
plants themselves should be achiwsed uni-
oty and as carly as possible.

St., I would bike to add a woid about the
Salem steel plant. 1 am gratetul to the Prime
Mmister and to the Government of India for
having given the green signal to the com-
misstoning  of the Salem  steel plant, for
which she haselt laid the coiner-stone. But
[ am sorry that the capacity of the Salem
steel plant has been reduced from 5 lakh
lonnes to 25 lakh tonnes per year. In
1965-66 when the Government of India
sought the Japanese collaboration to com-
mussion the steel plant, the decision taken
by the Government was that an imvestment
ot about Rs. 90 crores of rupees would be
needed and it was about to be started when
certain things happened and it was not
touched for a period of three or tour years.
[ would certainly welcome the commussion-
ing of steel plants at Vizag or Goa or any
other centic. But why should these thuings
be linked to the Salem steel plants, T am
unable to understand The Salem steel plant
to manutacture special steel will be able to
do 1ts job within the amount allotted to 1t
and it will become economically viable and
fcasible technically only if it is to the tune
ol five lakhs tonnes per year. I would ap-
peal to the Minwster to reconsider the cn-
tire thing and see that this Salem steel plant
will be to the tune of 5 lakhs tonnes per

" year.

Sir, there 1s ouc other aspect which I
would like to touch upon on this question.
There is a gencral apathy among the pub-
lic and among the Government servants, |
am sorrv to say so, with reference to any
industrial unit working in public sector. I
said ‘apathy’  very advisedly because, we
fecl, it is not our property. I would like to
know in what shape or foim this Govern-
ment would not only educate the public
but also educate its officers and the labour-
ers as well, that this is a national property
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that they are handling and they are handl-
g that property for the benefit of the
whole nation. 1hat educative value, that
understanding, that national perspective
should be mmspired in every citizen of this
country. What has the Government done in
this respect tor the last 15 or 20 yearsr 1
would Like the Mmuister to answer this. And
[ would also like that he should do some-
thing to successtully work out this parti-
cular suggestion of mine so that every one
will rcalise that 1t is his property and ulti-
mately to the benchit of the entire nation.

Lastly, I would donand of the hon.
Miniter that in general there should be a
rc-assessment of the working of the entire
public scctor and also a re-orientation of the
steel policy in general so that our steel units
will bhe made to work tor the national ad-
vantage. Lhank you.

[MR. DepuTy CHAIRMAN in the Chair]

SHRI K. P SUBRAMANIA MENON
(Keralay. Sir, hearing the debate on the
Minisny ot Stecl, Mines and Metals, I am
reminded of the famous dictum of Lenin
that m a caprtalist scciety, the so-called
Stale sector 1s meant o subserve capital
interests and that 1t 18 a handmaid of capi-
talism. How true 1t is today has Dbeen
proved by many ol the speakers.

In this country, when the engineering in-
dustry has been crying for steel, our stecl
plants with a: capacity of eight million ton-
nes have been able to produce less than 50
per cent of thewr capacity. The Heavy En-
gineering Cotporation scheduled to produce
15.8 thousand tonnes of structurals is pro-
ducing only 3.5 thousand tonnes of struc-
twals. A number of other instances arc
there, how these steel plants in our coun-
Lty are working—--and they arc working
badly. The fact 1s that they show enormous
losses to the country. They show low pro-
ductton—capacities are not utilised—and
thev also result in huge waste of national
resources.

What are the reasons for this state of
affairs? I will, at the moment, only confine
myselt to the problem of steel. As vou know,
in 1956 when the second Five Year Plan
was berng launched, Mr. T. T. Krishnama-
chart the then Minister of Commerce and
Industry, had proclaimed that India was on
the threshold of building up one steel plant
everv vear for the next twenty years so as
to reach a target of 20 million tonnes of
steel production during the period between
1956 and 1976 Now, onlyv five vears are
lctt to reach that rarget and we are produc-
ing about 4.5 million tonnes of steel. Then,
whv is it that we have lagged behind? One
thing is, no sooner had Mr. Krishnamachari
dedlared this objective of the Government
than Mr. Tata and other monopolists he-
gan to clamour that this country will be
flooded with steel and, thereforc, we should
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aot go in for this sort of production of
steel. They clamoured that if all the plants
of the Government were to take off, we
would have so much ot steel that we would
not be able to know what to do with 1t, and,
therefore, the burecaucrats and the Govern-
ment toned down their taigets too. But the
fact 15 that even whatever capacity we have
been able to build, we aic unable to utlise
it. What aie the 1casons for this soit of
thing? First ol all, as you knoyv, the stecl
mdusuy requires a2 number of raw mate-

rals ke coal, dolomite, limestone, mag-
nesite ore, ron ore, ete., and these ave

supplied by the private owners of these -
dustries, and this is one of the main rea-
sons for (he failure of the steel industry

today.

What arc the facts? Let us take the
question of coal, How the Government
Steel  Factories are Dbeing looted by the

private collieties is shown recently in one
of the surveys. The ‘Economic 'limes' ot
February 3, 1971 reports:

At the end of the Sceond World
War, accumulated heaps of black stones,
ashes, cte. almost by the side of cvery col-
liery, presented a sight of black hills and
mountains. But within a decade of In-
dependence, these hills and  mountams
vanished as if by magic. The collicty
owners took full advantage of rampant
corruption 1n the Railways.”

may add, the Steel Ministry also—

“‘and they were successful in sclling
everything black coming out of the col-
ticries as high grade coal, mostly to the
Railways, steel mills, thermal powcr
stations and other public sector or semi-
public sector undertakings. While be-
cause of the low grade coal blast fui-
naces and coke ovens of several stecl
nulls and thermal stations were badly
damaged, causing  losses of crores  of
rupces to the nation, the colliery owners
and Railway officials fattened. Weigh-
bridges installed by the Railways have
become instruments of corruption. Re-
presentatives of collieries having clandes-
tine arrangements with officials casily
get their wagons, less in weight, passed
as those indicated in the respect've re-
ccipts.  Upgrading of low coal, over-
weighment at the Railway weigh-bridges
and rampant corruption in the purchasc

—

of coal, have become the order of the
dav.”’
This is the fact about coal. This Ilow

grade coal is supplied to the steel mills
as high-giade coal and the Coal Board
certifies.  How do thev do it? The PAC
once reported that when asked about the
coal supplies to the stecl mills, the Coal
Board said: ‘Yes, such and such colliery
can produce good coal’” but they did not
say that the coal supplied to the stecl
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null was good coal but thcy said that
they could have produced. This is the
sort of officials who control the Ministry.
LThey had issued  a  certificate  saying:
Such and such colliery can produce good
cal’. 8o they issued a certficate. This is
what is happening.

Then, Sir, we know all about the re-
fractories  supplied by the private sector,
because of bad 1efractories, sub-standard
retractones, supplied by the prvate sec-
tor our coke ovens ot blast furnances—I do
not know where they are used, m coke
ovens or blast furnaces— have been spoilt
and they had to undergo long repairs.
Another thing is iron ore. As you know,
when the Bhilai steel  plant  was  set up
i was  said that the iron ore will be
supplied Dby the Bhawani Mines, 50 per
cent of which is owned by the Govern-
ment of India and the other 50 per cent
by the foreign monopoly, Bird & Co.
Though the Government of India owns 50
per cent, the control of the iron ore mines
18 in the hands of Bird & Co. and they
had been supplying fow grade iron ore to
this plant as a result of which today
Bhilai  has  been advised to look for
supplies of iron ore from the Orissa and
Bihar munes. Similar is the case with
Routkela also. Again  when the Bhilaj
plant was set up it was said that Korba
collieries  would  be able to supply very
goud mctallurgical coal to the Bhilaj plant
but today that is not the case and the
Korba collieries are not in a position to
supply good quality metallurgical coal to
Bhilar plant. Because of supplies of low-
grade iron ore and poor quality  coal
Bhilai is suffering. It has been pointed
out very often in this House that all the
troubles 1n  the steel mills are due to
strikes by the working class and all that.
What is the position? We have the instance
of Durgapur where it is truc a number of
strikes have taken place, But what are
the facts? Is Durgapur suffering because
of the strikes or because of mismanage-
ment? We have been responsible for the
strikes? Is it not because of the provo-
tative attitude adopted by the Management
that the woikers were forced to resort to
strikes? Is not the corruption and repres-
sion on the part of the Management  res-
ponsible for all these things?

. Now, the Durgapur Officers’ Association
In a2 memorandum to the Government—and
I would like to know from Government
what action Government has taken on this
memorandum--has charged some of the top
officials of the Durgapur plant with gross

negligence  holding ” them responsible ~ for
the scrious imbalance in production parti-
culatly in rhe steel me ting shop and

blast furnaces and also for concealing the
position from the Government by placing
the blame on the labour. This s not a
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labour
but this 1s the Officcis” Association. The
Management has also concealed from the
Government the sharply decreasing avail-
ability of locomotives and other production
cquipment as comparcd with 1968. The
Association has further charged the Man-
agement with having no definite or ration-
al plan for piocurement and quality con-
tiol of raw materials although th's costs
the plant no fewer than Rs. 22 crores a
year. How far the Management is respon
sible for mismanaging the affairs of the
plant can be seen from the fact that they
have allowed two private suppliers of raw
materials to avail themselves of  bonus
payment for WG grade non ore and lime
stone  supplies to the tune of Rs. 1.5
lakhs a month for the last ten  years
mak'ng a clean gift of Rs. 18 million for
the suppliers Repeatedly remedial mea
suics have been ignorcd and now the con-
tractors are likely to Dhe recommended for
a turther long period. In addition to all
this the Management freely buys non-sche
duled supplies of raw materials on abnor-
mally high prices despite the extremely
poor qual'ty of such supplies, all in the
name of coping with frequent crises even
when the production of the plant has so
far 1emained much below on million
tonnes. These are some of the facts about
Durgapur, these are the reasons whv it is
not working properly, why it is fa'ling to
deliver the goods but all the fault is put
on the workers. And in ordet to cover up
all these facts, cover up corruption and

other criminal activities the Management
has been going on with terribly violent
repression of the workers. The Police

roam about the workers’ lanes, beat up
the workers, beat up their families, molest
their women and they do not allow them
to go and take their rations from the
ration shops. 25,000 CRP men are roam-
ing about in the precincts of the Durga-
pur stecl plant in order to terrorise the
workers The President of the HSL Wor-
kers’ Association, Comrade Dilip Mazum-
dar has been put in prison on charges of
murder.  Similarly another  important
leader of the Union, Mr. Jiwan Roy, has
been recentlv arrested. All the top office
bearers of the Union have been arrested
and all the workers are being terrorised
in order to cover up the misdeeds of the
Management and this Government in col-
lusion with the corrupt elements in the
Management and the corrupt supplies of coal
and iron ore have been resorting to this sort
of thing in order to cover up its failure,
in order to cover up its collusion with
the corruptest elements in society.

And these are the people who are going
to increase production, who are going to
attain better standards. Then, Sir, the
Durgapur union has been pointing out all
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union that has pointed this owt | these facts, but unfortunately the Govern-

ment has not acted. (Time bell).  Since
you have already rung the bell, T do not
want to prolong 1t

MR. DEPUTY CHAIRMAN: Please
conclude,
SHRI K. P. SUBRAMANI MENON:

T'he point 15 that today the public sector
steel 1ndustry has come to this pass be-
cause of cotruplion, mismanagement, In-
competence and the control exercised by
the private sector over its operations. To-
dav it serves the interests of the corrupt
coal mines owneis, corrupt iron ore sup-
liers, cofrupt limcstone suppliers and cot-
tupt firebrick suppliers. It is not meant
to setve the intaiests of the nation. It is
not meant to seive the interests of (he
growing enginectng 1ndustry, It 1s meant
to serve only a narrow, coterie of corrupt
officials in the Mimtry and some politi-
aans in the country. Until this situation
changes, there is no hope for the steel in-
dustrv tn the public sector and it will
languish and it will go down more and
more into the mire,

ot filsmant (9o w3w) : oSO-
goamafa oY, & 41 N AL s 7 7T
W H AL R, A AR AW AT AA Y
R foeft uw oreq &1 98 §, a9 A gea-
g9 § THAT ST AT g8 & Fewraa: gan
HATAA FT 39 AR (O I@ & a9 7@
TR WIS W F AIGT AT TR FT S
FHT §, SH FHY & HTWOT TG AL TR
AT F FT ST &1 FT THEE &1 QT g |
TGT FD AT AT AR 20T § AT TLHTL
# I A Attt ey T a9 agATY &
I TN & F fqAfad R wAn-
AT SET ATH TST ] & |

sTre, T gy ST g wae Aw
graEa: 75 A @ 9fq av & &
FTAEIFar qedt g, 9 4T @+ g
e A wiws R g wgg #HE )
Ao | sreae dxe ® e fafae swar 7
fremaT S A AR FE@E A
AT T & I FTO A 9 WA H O
Y FoaT ATETTEaT qEdt Ty AT G E
ZATT afsamer WX T 36 a5 F14 & forg
\
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waTey fagag &, 9T 91 39 959 § A}
A AT F S FATIT T OGRT B FAT
LA ATHIST FTAT <37 §, AT T &0
qarar 4 3@ AR fagw R wE #T
T FRy f2aT |

FUIL WeT SR | THF &1 FTEH &
UF FTLGMT qT T9T AT § AT TH HI3-
FAT T4 H7 7T 7 g | 5 fars a
FTEGTAT § THHT graq sq41 (T g€ &
fad fawa § aevaa fooet & TR
qal 7 Hig® THY 73V SAT & ) TET IF
qeq TR & GHTAX TAT FT ARG §
7 =19 FY W7 fF97 ®7 § ey wrwivy
farr g1 ofree, agr ax sty Fy &
qifear & AT & W1 & atfear wroq §
AT &T AT & HIT TqH BT TGT I A
gared &4 arer Afeear # o3, wfroay
F HTH TR GAT 987 § R IAHIA FT
IR ¥ wF w2 F1 A far @ fes
FTL TET T AVEL IBIC G T g | 39
AT FY I T FIA VLT AT FT &Y
TFAM Tor T§F G R qfed GgTH Aogq
FY FHTT EWT T8 1§ AR 97 THAT
# qf T T &1 aFr g |

2T @ ¥ TR @ FEE 7 fred
el ¥ S UM 9 @R q [
ATITAY FY H=BT TG ¥ ATAA & | 7T T
=IEF ST @ WX 9 EhEF A gam
# fo, a= & fad ey g 97 STy
& AT A gferd R a9 A ST
gfrg & oTow & werd g § A D
gfem & sfgsifel &1 frare fear
ST & T forers A7 SR § Adv S S 3®
oY AR FEr 9T J@N A F w9 @
&1 ST wow ug § fF aige S e
FTe@™ § T q1er T AT A7 Igey
YT AT agd FH GO F O @I}
X SGF FIT0T I § TH IANT T LT

—
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| fruae Y gmar T A @ oI N F

FTAT 1970 7 IO 49 Ffaoma fyady
e orfrw gaar off  gEEr e
fir rae =g Ak 9w oaEE & FRU WA
O T q V2 F </ F AST 77 TE AT
e AT Faafey F aga FH 77T TE |

3 gFT T oA, 54 ggT AT
&A1 F AT A AN A gAGT TR F qaA w7
81T 39 AR feqmr agar g fr awwrd
Hqa F I FTEIAE 2 I @A FOAF
7 sfagfaar, s & e ot wdr &
T #qTAT 97 T FT@M & foa #1 gatser
FEATIFATE | IT AT & TF Al
gSATH FAA ATl §  AFqaarigl &7
T AT & A1 F w9 gad aw @
fFaa F1 A g7 QAT & e Freor
3T F@E! ¥ gIA(A T @AY &
gEATA B & FIXOM IT  FRGMAT  FT
QAT FT Q4 a<g § fawm A7 81 qmar §
U ITH WX FATT FATAT £ T Al
3% FIC@E 09 § Y wgdz §2X ®
TG E IR AT off] w-ov ;AT E AT
FIREN § Feqred o sarar flar &
A FTHTT F TH JE AT AT arfgy R
gaR faqq st @ gfyesm & 99
IR § FAT F FTT fyaq frsiy g=nr
& F Samar wEA AN § W AN & AT &
ag ATFAT Fore g1 AL & o fasir Fregmd
SATAT FHA AT FT 7 |

TS 97 § A997 § w2 faamw,
1970 3% ¥ AT TF 9 98 Y FAAT
7 g1f7 2t omr &Y Frw A 54 919 WK
FT T0TT & 360 ARG 0 ¥ &7fT g¥ |
T FITIR ¥ 39 & | T a<g & Frarg
# FTeE A fUod qaT & S ST qe9r
ZAT I1 ITH! AFL TET QT & TATHATY
aeil § Fga AY Frfwar fraeft | 2R qar
TR 5 <7 waTw 7 FH FF a1 wly-
FTAT HR qfq@ #1987 F}Y 97 el



157  Discussion on the
A g A1 a@ 5 oagt 9w g
TAFAT GG FL AT § AATETGIT JMT A
FULT TF F1 w1 Jorar 5@ &1
TG AT F H9 agd Afus Ay
fra =i g i o aga | afy w v
UFTIIAT FIAT 92T |

st s see arew (fagie) o
FAT SV, THET HAST F OGREOR g7 oAT
fe=y & |

st frisA awf : A wEr & %
gfe IS § SEHT THTEF 217 qT FHTT:
Hare & afess gfawrdr M wd
qET T=Or ME ¥ IY qAA Ad AR A
a9 (A% I8 FQ | Afwd g9 gATA1-
wagigfamag T ey 78 M gq
FHAd § 6 IR AT qHEWE F 04
HT AT ERT A 9FT: FgF 9% AT
HTAT HIT ST ST a19 AW H aTHT AT
WY § ST fasw wa aF e o
gl |

st SEEvEl SWrE qIEd ¢ AEl AE-
e 7 fer s ata WY & IqaT
|

A

T HIT GTA HATq | ST Hal
(s mgAa.w @) : aIGEFT IHE |

it fadem ot feegEaTT & w13
grq F AT 78 g fF a-i 9% 196970
# et awETdr FTeE | g1fa g1 gt o
I grfT g5 & | &gl 9% 1090 G
T Y g OF q9 F g3 | 7T sqAr g
W9 UF FTCEME &1 g1 9T AV SHF !
HAAT I THTA 99T &, SR GHIAA
ata eafRAl 1 HfE saar av gET
qedT § X IW A A T [ RO
Fg A1 g dret €Y } AT g a% g
fre g & fF 1970 ¥ g 7 0
DUTEY & gt T 876 ATG TIH FT THATT
IR ST HIFHT T3T 47 |

[2 AUGUST 1971] working of the Ministry of 158

Steel and Mines

TH A ¥ gW quAd ¢ 7 99 ™
TFTY fA3aT STt | grivw gt Far
AR T A IA FTEEN & FOT AW A
SIET & S avAar faedr arfgg o
I 7 FT LT AT AT ATl 91 T7T
TSI ST AT T8 ) TR AT AT 277 AT
T | g { TAG0 wawF I ¢ F
TATY Y FT TG ®F ATT q1 IqT 3T A7
wfaeear 9% 99 &7 a9qg W 9"
qeaT § | ST & AT 18 FT Ieqmas 7
B AT X & A FH AT gAY B, T F
AT § oY FHY AT qFKAT & AT S T
a9 & FA AW & FIOT FHR AT A A
AN, & S &Y [T AT § 98 T ARG
g gy [T TH T LU W FT AT H
a8 WY frerae o7 adr & | T g
Y waity TN, O A AT fewmew &7
F@E g 7T En fF 9w F oFw
FIT & | T 15, g3-a¢ fowrgew &7 war
1T & @1 99 & fou fesmza argR A aw A1
o AT WX TT IAFT FH HIF Ty &
fr 9zt a3as wfewrd w9 #@ 2
7R AT F@ & qrg 1 feomzT ag 39 §
S AEIR T AT AR 7 qiEaT g
qraT § WX T T HAETL H1E FIA &7 &l
qiaT € | gHTR AT FT AT 9 HIT
ST ATEE, W} 98 "AEeaT § 5 o=y
# 9 =Y o TEF 39 4, q 9@l 0F
TR AT AT WX 9AW agd ¥ @eel
FT FATAT T HZ qiieaTie $ Jra o
TgT T TFA | ARG Helr T oA agt
T ST faos, dfew st gk e
FeEHET ST A TS WIS, S 34 &
A FASE &, ST & G T wgr v
T FAFT T TG T €qT ATHfuT fwaw
oqT, ag AT AR agt W & Adl, A
ZATE SIS § 9C T Fa] AT T

ot Qo sfto qEwolt  (WETng)
=< wgrast 1€ ang § ! '
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st faiom Tl : o9 & 71 FE FA-
FOT WA AL AT A7 TH9F 7 =T
FETAS A A A | wfET gE ag g fE
ag oifam & 7 & gfew # &, safag
TR &, FETTAT ALY | A, gAR Tg
9T T AT & WA A F19 99 @
& ga| S gF A1 G IITAT 95 WY §
IEHT T AT T TG AT HIR I 9X Ffee-
a1 FEAT gaTR fT sravs IR T | seTe
T dw< fageEe, 1970 aF MEHT CATES
# 310 9T WG FT AT AP THATT
g | TR B fw #sE sy
§ 29 AT ¥ F TEAE A | THT
qHTT 3o fAmTEE § 514 ATM@ 9T &
THAM A1 A T @A § 862
arg =g #r g gs, fegmm faw
fafrds & 34 arg &3 ) g A a@frs
arg # 55 g T4 &) Fr g€ AT Arefaw
T TATES AN H 6 FUT 40 19
20 EITX A g E4T wafy § g7 F1 Jawr
g | HATEA FT AG 8T § | AT qAA
F 7@y ;e fF warted 3 griadl #v qia
F & A0 F A1 F7 IS0 W
T qWT Al FT FHI 59 FIL & Gl §
sAn, fF AT 3 5 a6 7S ¥ 77 A48
qge 39 F AT 80, 85 T4 fHaed o,
oIS FTAR F ag 99 a1 &1 o e
fam 73 &, e g o @ w2 d ) o
oY s ATF (23T SrelT & T IqH HeaT=e
o Y | A g ¥ T aEgHl A
Sroq T ST AHATE | BT F AT FATT
#Y gre 3T § fF 1950-51 7 gw awx
I FY 2 FOT 60 T T T BT
& @gf 196869 H FATU AT gz
fiTT %< Fa9 70 9T F & @ T |
#T 5w ® Qg Sy wr § s A MY
Haterd 7 AT @ fIar | S # gar
Hex WaW F SAfedt § Foyew 27 & fod
o Wd JT gL & |
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st WEgAAT® @i aAtedr § Fraer
AT g

st favew aat: o€ wh G@Td
AN, ATIT AT | AT g7 F A
AT 3 & a9 wat F1 agr FF aga
feeil & fog o awatar & v & 1 gwrw
fraam & 5 99 gur 3w & NF F¥ w47
& A1 gaY I FT F99T A {IH H To0T
7g # Agr fFar smar 5 sws srawne
qgd A F1LE M0 o7 s+ sfram,
@ W WFLAFTAT B TG gC a8 fhar I
gd Tq wa & § % ag ®1E fadg e
g9 TRV &, FICEAT T AT AT 790 5
4 ¢ g g war W aga I 2, AT
ag arfex fr f s &t o & o
571 ara fw serg sarar fawar & =i
Foa aref & wAfafaa Agr =9 & 75
T foq e F JraeFar o3d § 9
#gT Fai T sarar faear & 1 @ wwI
T I3TFIR & ATE-919, @i #Hi]
fragd W gRaEs F 9T § A §
nF g Y qF WR Tl & guy §
oI IS @I FAST F AT TF AF
F FTT@ML FT T(F AT qg) G v F |
1 W agl TR AFST AA aH AN A
ZaAT wran guwey g R fragd o
¥ FFT % FANE TH BT ARG GITS
AT FTAT § T B B2 Fr@A G
g T fAFTasT & geag sy a9T w2 agt
F49 &, fAeg GOHTT &1 7 4% a3 e
TAT W A IW JIE FIE AT & L& I
A1 & fod wvg oo fowan fe gt & A
8 ST ¥ FT R R § W 1 aeAga:
qET T § G AVe H AT FT TFG £ |

(Time bell rings)

Aftaq, & S T FXAT g |
1 g7 e & fF sy o Fw=n Ay fad,
SET AT BTAT HiEH B a8 I IHTT FY
#fas & #fus s s TIfEg o
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38 WHIT A F a79 R’ A OAAGA-
AT % fod qwalan g § S¥ ausi
FY @W HTAT A ML 704 I F &
Mg FY AEEFT W gfq T @ E S®
F99 qIA &1 SOTW fFan swr arfegd |

faft arg gz & & F a1 fewy-
IR FA & faF Y OF AR a1 A
S fr Fored W 93 £ F AT IT & AT
F13GAT L ag 5% AGT & | FAR  HLT-
qW &7 €T TG 3, O &9 WA gHA
FAATT G} Y W FHT AAAT ¥ F ¥
frdes fwar a1 fF o9 gaX T ®
g @&vEEr R g aw &
dYo Sego STo HT AT AT YT HH FHT
qeT & | 99T 9% @ W @ famar g
A WO doF FET AL § AR AT F
g & <t et awat § g ag fafafaga
F fad & i g a@ 5 fag @, ar
I F FW FAR AY ¥F U E |
ar < fragw & 5 S 9@  Samy awea
foFaT ST WX WATHT W FTT FT T
@ T faeell & 93 LT ag FF FL Al
FATET "Bl N |

ZET qvg AT TF HIT AT § |
afF @Y & wrad F TeqERAr G gE g
zafad garr wwAy § 5 owEw g
qifaaTie i IX&k A OF ®AT d37 FT
qTE FR, AT A FI@E IH GFC D
g1 5 S aw A8 S &1 I FrEml
F1 a7 F7 T JGI A IT FT FAOAFAT
qfer Y &1 1 fora® star a1 A farerat
g T wfus we # A A twew awar
I g # 9 g9NT g W AFTEAT
I HEY & AIAT F AT FL IqH HLA
FTH FX, a8 AT 91997 § |

SHRI A G KULKARNI Sir, T was
cypecting  that the  Report of the Steel
Minustry  will  say somdcthing about the

sichness of thc entre steel complex and
will cxplain how the policy of the new
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Mmister will try to improve the working
ot the Steel Ministiy and the steel com
plex  But I am very sorry to see that
very hittle has been said about this matter
Sir, the sickness i the steel complex or
the huge losses incurred by Hindustan
Steel and other allied concerns 1s a history
which has to go into, but since so
many of my colleagues have commented on
that, I shall not cover the same ground

What I say 1s 1t 15 due to lack of per
spective planning after the recession period
whaem the status quo was mamntained for
steel It was thought at that time—I do not
know at what level and I do not want to
bfame anybody—that the status quo should
be maintained. Because of that the country
lost a vcry impoitant economic avenue In
the production of steel It was continued
cven though at that time there was no de-
mand for the products produced by the
stecl mdustry If you make an objective
exanunation of the entire working of the
steel complex, 1t will show that while creat-
g capauty for products, the domestic de
mand was not scupulously studied or 1t
might have been overlooked to suit the
necds of the donor countries which have
given us the technology or the technical
knowhow So 1t 1s the avoidance of taking
mnto onsideration the domestic needs an
mstallatron of production capacity in diffe
rent sectors that has landed us in the pre-
sent scaraty mn some sections Here I may
particularly mentton the Bhila; plant Here
the heavy structurals  have no immediate
outlet 1n the domestic market It was opt
mn that context that ultimately we were
obliged to have an  agreement with the
USSR for export of structurals In this con
nection loss to the extent of 20 per cent of
the price 1s being incurred by the HSL 1n
these exports Similarly you see the Routkela
plant There are operational defects in 1t
Iike defects 1n the cstablishment of the elec
trical sheet mull, etc Sumlar 1s the casc
with other units Why I am highhighting
all this 1s this You see today’s Economic
I'imes on the front page, they have high
Lighted all these things which makes a very
sorry reading  There 1t was pointed out
how ultimately we have entered mto an
agreement for export of steel It is not of
our own making but because we were
making certamn products which we could not
consume domestically at that tume That 1s
whv an agreement was entered into Even
that agreement I would not mind if 1t had
been a temporary one We entered 1nto a
long term agreement The concerned ofh
cers of the Minmstry at the time had to
consider the growth n the Indian economy
But this was not taken nto consideration
1hat 1s why we are experiencing acute
scaraty of these materials

Now T am going, to another aspect, the dis
tribution policy, where I deal with these
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matters The Mimsteis himself accepted—
I read a fresh statement of his somewhere—
and he was also ceritical of the lack of
maintenance projects I think very reccntly,
a day or two ago, he has opened some fur-
nace at Bhilar. There the Minister himself
mentioned and so there 15 no usc harping
on the some matter again and again The
Mimster himself 15 quite alive to the pio
problem. Here 1t 15 seen that 1n
an ordinary iatter bke relining ol
oven-batteries bottlenecks have been cicated
in the production My colleague, M
Krishan Kant, has already diawn attention
to the perspective planning not only in
capacity, but also peispective planning of
all the other ancillaty items connected with
steel compdnents.

First production of ancallary machinery,
production of railway line, then distribution
Ime. etc. All these should have been con
sidered 1n a perspective manner and there
seems to be a lack of these idcas when the
steel complex was undertaken.

Another aspect 1s that in all these thice
or {four units set up by the government, de
tailed projects reports were prepared But
nowhere have they been adhered to sciupu-
lously and everywhere extra expenditure
has been incurred. This again shows ladk
of perspective in the planning period.

There 1s another aspect for my friends in
the labour movement. In this country we
have a huge number of persons employed
1 the steel units 1 was 1cading some article
writien by Shr1  Poonacha He was Steel
Minister for some time. I am not going to
marshal all his arguments What stiuck me
most was when he said that theae are about
23,000 persons per unit in the steel industiy
at present. I can give statistics,

AN HON MEMBER: That cannot be.

SHRI A G KULKARNI. The Detailed
Project Report sad 4,000 aic requued for
one milhion tonncs. Then it was revised to
7,000 and then 1t was again 1evised to 9,000,
says that a class of helpeis was created. It
1s for Shri Kumaramangalam to refute 1t A
class of helpers was created, just ke polita
cians ke you and I arc mobilised . .

AN HON. MEMBER:* That 1s right

SHRI A G KULKARNI

And Atulya
Dada of West Bengal

Shrr Poonacha has said that this class of
helpers was created and the tota] s 23,000
It 1s for Shrt Kumaramangalam to deny 1t
What I want to say s that we have got our
own domestic problems Have some lumut.
Somebody said that the productivity is more
in India I do not know. Low productnity
may be for certamn reasons, What I want to
submut (o the Government and patticularly
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the Steel Minster is that in the field of
labour relations or ndustrial relations,

thete must be  positive  participation of
labout 1 the management of public sec
tor undertakings.

AN HON. MEMBER. As Durcctols.

SHRI A G KRULKARNI. Not profes-
sional lcaders of labour It s the workeis
thomsclves thae will be assouated so that
it 15 a purposcful particpauon  (Interrup-
tions). I have great hopes in the capacty
ot Shrr humaramangalam, I am not his
aut ¢. There may be some lapses herc and
these Ihat may be the legacy. I am not
going to refer to them, I have great hopes
m Shr Kumaiamangalam and there I am
one with Shri Parthasarathy I think he can
do -0 many things. Because of hus upbring-
mg 1in politics, he can do many things,
therefore, I would request him to see that
this purposcful ~partiapation of Iabour
the management 1s achicved within a fore-
seeable future, say within a year or s0, You
must have an agrecement with them to
the effect that there will be no strike 1n
any steel complex for the comimng 5 to 10
yeais There should be certain machinery
so that i1f any dispute arises 1t can go to
that macdhunery which will take a decision
within the mimmum tune prescribed under
the law or under the Act

This 1s one of the ‘musts’, Sir, and I
will request my colleagues and particular
ly the young dynamo, Mr. Kalyan Rov,
who comes from that area, this thing
Plcase sce that we are interested 1n the
steed project. You are nterested 1n your
unions and the labour’s participation 1n
the management. But we shall have an
agicement that no strike at any cost will
take place, because we shall see that steel
15 produced 10ound the clock and for 365
days 1n the year and that should be our
policy Here, Sn, particularly another as-
ect 15 the lack of management. It s
ach of management or mismanagement of
the entne project. Here also, Sir, so many
of my colleagues have hinted about the
defccts These I do not want to repeat.
But, i this 1espect, I want to say only
onc thung  Lor the past two years, the
Mumustry of Finance and others studted the
working of the public sector units and the
ARC repotts are also there But, Sir, no-
body has put in any effort, any sincere
effort, to improve the working of the unuts,
particularly of the »teel projects, because
they are the king pin of the economy in
this country and this country, Sir, 1s going
to face in the coming five yeals a crisis 1o
the economy, not only because of Bangla
Desh, but also because of our development
problems. They aie dependent, Mr.
Kumaiamangalam, on your capacity to de
liver the goods and you are to 15 to the
occasion, because people like me have got
faith grcat faith, that you will do the job.
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Now, Sir, 1 am making only the last two
pomnts. One ot them 1s about cortuption 1
the steel projects Here also, dn, 1 wanted
to draw your dattention and take a little
more tume 1 was sorry, Mr. Kumaramanga
lam, when 1 saw a report that in the Bom
bay Munwapal Cotpoiation, on the floor ot
the Corporation, a pownt was being dis
cussed wheremm  the Mumicipal  Commis
sioner, an IAS Olflicer of the Maharashtra
State, a senior IAS Offwer of the State, had
appomted one Mr. Mulgokar to negotiate
and purchase stecd from the stecl sector at
the cost of Rs 50 to Rs 75 per ton [ have
1cad that report and 1t you want, I will
submt it to you.

THE MINISTER OF STEEL AND

MINES/ 3 qTF #T¢ @4 AT (SHRI 5

MOHAN KUMARAMANGALAM) I havc
tecerved the letter myself.

SHRI A. G. KULKARNI. You have to
explain when, in Maharashtia, the Coipo
ration had to purchase from your own
Steel Ministry steel by paying some money
to your steel project pcople and where
that moncy has to be passed on or whose
palm s to be greased. It 1s a shame on
your Minsstry and unless you root out this
thing, you cannot work in the Ministry at
all.

Sir, T was sorty, bccausc that is not the
only example, solitary example. (Zume
bell 1ings) Sir, you must give five more
munutes, because these are all 1mpoitant
things Others are general points only

Sir, I say that corruption 1s rampant
Mr. kumaramangalam, you may deny, you
may say, ‘‘Nothing’’, and you may say this
thing and that thing. But 1t 15 rampant,
because I know 1t as I meet various types
of ndustrial categories of people, right
from the small scale industr es to the laige
scale industries. And, atter your new dis
tribution policy, the same procedure 1s
worhking When I was new to this Parha
ment, I was lured by your piedecessor who
asked ‘““Mr Kulkarni who has got a com
plaint®’’ I was the unfortunate Member of
Parliament to tell that Minister about one
of the Corporation, that 1s, the Small Scale
Industries Corporation of Maharashtra who
were facing difficultics and they had to pay
money at the stcel plant. Sir, what was the
result? The 1esult was that the difliculty was
still there and the Chairman came running
to Delht saying, ‘“For heaven’s sake do mnot
help us in getting steel for our industrics’.
That was the net result Because, what do
you do® You ask your Joint Secretary and
he says, “Jollv well, send a tclex to Rour
kela”. And that fellow 15 sitting there with
the wagon and he says, “Come on, so and
S0, I will see how you get the goods”
and ultimately, no goods are dchivered
That s why they have to pay Rs. 2 or Rs.
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3 for vour steel. [ want to askh you one
thing Mt. humatamangalam, do you know
that wagon loads are takhen out of the stedd

complex. and dclivered at the rail
way and no payment 15 arranged
and there v no trace  whatsocver?

Good materials have been shown as defec
tne and the scandal about the scraps 18
there. My friend acre just now told you—
M: Mohta madc a report on that—and I
was thinking  how Mi. Mohta was saying
that sctap was sold. I thought some people
might have puichiwsed 1t. But my collcague
gave the mmformation that 1t was the Bnlas
and the Tatas and the representatives  of
th¢ big companics who have receiveo  the
scrtp and they have purchascd it

I'hey can corrupt the officers and bureau
crats. My pomnt, Sr, in this conncction 1s

MR DLCPUTY CHAIRMAN
cdude now

SHRI A G 1L.ULKARNI
to make two puints  Fo
gue mc two mnutes

Plcasc con

I am gomng
Hcaven’s  ake

I am drawing the attention of the Mims
ter that I can 1oll out hundreds of cxam
ples of corruptivr  Sir, vary iecently, I
will tell you, a nader trom Bombay came
here He was also supplying steel material
[ asked him, ‘ Why have you came here>"’
He told me that there 15 going to be a
deal of 12,000 dcfective materials on an
ad hoc basis. T ashed him  Whae 15 this
ad hoc basts m this  distitbution policy?””
He said, * No, St, 1t 15 there I have just
to arrange and the ad hoc matcrial comes
out’ This I am telling responsibly I am
a member of th  ruling party But my
blood boils when I see these things which
anve us no credit at all .

MR DEPUTY CHAIRMAN Please con
cludce now

SHRI A G KULKARNI TIast pomt

(Intcrruptions)

MR DFPUTY CHAIRMAN Order,
order

SHRI A G .+ UIKARNI The lase
point I was mr ug out 15 about the billets
affair  Su, thae 15 a great scandal n il

lets m this counny about which T do not
know how much my friend knows There
might be up to a hundred people, orga
nzed 1nto a super sector, and rhey aie
rccogmzed as biliet suppliers  under  the
DGTD They a ¢ dictating terms to the
small scale mdu tiies m the mofuswil arcas
m the countiv M1 Bhagat who maugu
rated the Bulet Retollers suppliers’ orga
nization, promis <1 that some new policy
will come 1 Hce said that scrap will be
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ginnen and so on But nothing has been
given And actually the billet rerollers in
the mofussil arcas and backward arcas are
languish ng at the feet of the organiscd
hundred people, who are the super cx
loiters i this countiy n the matter of
Elllets I would urge upon the Mimnister to
recognize  these fomr  hundred or five
hundred re rollers who have established at
a gicat cost In varwous co operative mdus
tries 1 the mofussil areas They must be
gven this material

&t Wlo F@RT (AWETH) . STFATIfT
wgwT, wF QAT qwar § 7 ag gara g
FO WAl & qEr o § &7 1 &7 samar
¥ SqraT wHAT S G & AT ag mwsw
ATAATZII, NI, Tfeer qaaT HIT
qTgde §92< | AT GEY a1 FEI ST av
fergeqm # w7 sTeAT Sfuefaee § gaat
faamr sarer wifsw faqar § g9 #,
S gfaar 7 fedh & frefae 1 ady frdar
et s fyefafees #3819 W, 7 9aar fada
# faqar &,  wrw @ faaar § #@iv 7 Jw
STAAT § &Y fretar & 1 3 T M7 migaT wie-
fereet &1 6 Tae AT w17 A¥ a8 g &,
ZAR 43T 20, 25, 50 WX AT TLEE &y
#1E @ A | g8 AR 3fEm f5 .
gy HAAY GREHT § WX S oH9T &
FATTATEY FgAT §, ATHT I GTHR F FIT
F[ WY WIS § IWS AT A AT TO FET &
A& W7 GRAT | ATE SAAT A ATITH 7
TR I atey St 92l § 77 fevgeana
F Frw arel & saiar e & afe
agT &T FTH FIF JgT & SATIT H=0T q<g &
a9 QT & | I gfar 7 oy o dw o+t
W geq & fa7 IAFT T FY I8 @,
P F TeT &, FAR! AT F TELT
g AT IF AMS A JT&IT & Af A
fergea @ gw 3@q § B aviy ey 97
Jarsw & fad oiw aQrg-ans SAF gIan
& fad #1 w anfa a& g, sedfzaa
gaeqT AEr g | &6 w1 faanrde
g ITF AT AR T woAT I F agrav
g AT ag fae | #7103 ) 78 RAE stra<y
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HF I8 q, TAL ATH  Fefeqie @ § |
zq foié A uFE TR FgrTar & F 1973-
74 % {7 Y =Wz @ AL IWH A® 1978-
79 FT Y Z T IH Y S SSFAT FT AT
g HIX A AT FT qUAT ZWE § IR
2 fafaas Ta#1 & MR I€ §F T 6
fafer 127 &R | FFET T & AT ZEw
T Y TATIT AT § o SITIo8 TagaerT T
@y + g |/ Aaewt Matee waredne F7
o g 2 5 fafags eq & 4 fafema a7
Fr, @A 1 7 {mfaaea g 4 fafam
o, w@ard 1 fafeas @98 1 8 aA,
guiq @ 1fefaaazas 1 6 fafaaTa
afea @ @ " wg | & oy
ATTT FITqE § S99 AAfed Fafady s
fer g fed st ar w@r & foarg #
69 70 § SISHFAT @I 75 @S FIT
70-71 % 77 UvHE wifaqady &g 74T §
HIT TEAT T 61 TTHE § HZ FI 55 THE
dATar g, I H 51 WETF AT T
43 TLET A HAT § )

ot ATTEET AT AT ¢ AW AT AL JAT
EE

st sfto TERT: TF & A F1 (6
g fF Fa7 IR 1 A ST AT TR
g @fea SieFmT F9faEr o T3TEd,
S gEEAfTIHT AT ST 3 9aF) HeFara
Fofad) faw 3 fem gadt T @Y & 1 A W
Fefeq F1 AT AMFT | 0 FEISFAT
FT T IHIC T STeaT F Stear TFAr & 1| faw
qrorfasy # a7 FIF §, AArsAnT Hr
T FW §, Tode 92T WX oma G
FAITHE | T4 AZE FI A INA Fo faadr &
AT avg FT & ATT T F FTUOATL AT A9
g1 RET & TAF ! AFAT e | g7 77 dE
g 7% g 9 AT I2, &9 30 &7 SIS
T3, FF AT F AATT WY @A &1 HT T |
7 fgear & ) A1 3@ g4 1 oF wrefeaT
AR FAHT  FY qTAT T@AT  ATigH
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TR Fearr T K IO @ ° F
FAT FT HLIAT 7 FgT 70 F 72 By
STSFNT & AT ZHI TR 30 HRET gV gl
g arfas A FA A aET A8 G
&, wrfer® T qaR g | A awwe §
TG qE U §TTAA &Y, AT AT ATTCHT
FEAY &Y, 918 g€ U FFIT &1 ITH] BT
9T ATHTEH, [T FEOAT H] AHIT AW
g T F A6 qrg &Y qU qg o S
f& S 30 Tz siewE gar g—ar fw
FEATT T T TNA §~39 30 TG FAH
FI WO & ol aTER 999 & A, g A
F1 qra AEY e @ & Y fRe S9at w1g S
geTaT g1, 9T gIAAT ANHT FEAT
g1 918 1S &Y, 8 FrH 9T dewy 9«
T HT TTSFAF AT T FqA T 3T 2
99 F7 TEFUT F1 W A1g AT % fag
IAHY T FeTrE AGY FL G E | Y ITHY
F1E 0|y @t 7 QS 5 a7 et arfaay
F1 fgar aF | gewTT w7 Oy sqgedy HEAT
arfgd f5 Bk A6 Frg fad o i
IS T AR A 31 FTH 8§ &, 98
& T TAT TEHAH A g a1 IART BIEY
YR ATHTEH AT FAHT FFAT 61 G197 FHI107T |

TE T AT AR S 7 F A, JIUS T
e F A0 F W W@ Ty o g W@
CHTH FT SIS AW, arfagArs b,
graie, 4q7 &, favmarreny, ey waw
) 3% g faad wifgd) 3fed 97 &

Decision announcement by the Prime Minis
ter in Lok Sabha, 7th Aprid, 1970

I 1 AT {92 § Fgraary
Site tentatively demarcated, work of soil
survey, sonl myestigation, testing of raw

materials mitiated T AATTET  FY
e g W g e & &%
g 8, GTEA W P TR &) A
T AU @ A qTAw {69 @
famrargeaq & 4 TG ? TqE AR A
A $4 U w1 fear ? T e A%
TAfaw @ At 7 g Aw F fy a9
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HAJT F1 AT 37 B AT G AR A
T4 FE F U FEae #7 qiforare 77 o0t
T #Afae Y Afew wgr 95 I @
IC &, AF WET H, WIGE HTALTIAT
qiz & 11 fafaad a7 Jr5a ot s S
AT & | gater  Aug 939 7, WL I
2, wgr W= fa ¥ Hforw @ T anad
AT LT T & el Torifeer IewAt Bt
o W & fad 9 gaIr smg A |
EA F A1 A gAT R@T 8, FE NI
FEA( E FAT MR IFFT FHrgady avret §
Fr WY, T ARG AT § IT4T |,
gafest §, WaT 7, AfFw a@ AR
T WTE AT A4 T A ¥ AW
F FTE@A! F HEEAT AT @ o
BTG oA GTeham I8 &7 SN aqaT
of agrx fear & SEF1 Fea9r 93T )
T AW F AAT BT FVEE AR
F a9g § Tfroade, TN FRE |
W FT FYUST T0AT A1 Z1AT & | TR
F A fae 1 AR M@y F I T
Tgd A2 faereft &, Sage F At wEt @l
wg faadt & 1 9 ©F g A SR
gl wg AT gEE W AR
FraY o ST AT @, 59 a%g W W AT
F oY 37 § Al AL ®7AT SIS FAT 8,
IAFT T VR F7 H9rw FE | TR A
ST FaTEY 39 Y g R § SR IFA T
FIH arear fwsefi )

TS 3 W § AV FT Far OF W1 T
A T FET & Al BR-AE FNEH
forlt, T ST o A e Qga A s
&Y, &1 F FgT AT ? AT FAST AT TG
ardy &, A1 1 § AfFT wrg AW 9w
& witfy SAH B WGH AL & FET F0E~
FEY F1E ATFAE FFA E, F1E ToTToHTo-
4T3, ME ATEA O W FELE, T
I S F 4 73 Aol g @7 § | D
0 T TH RE § €% T TIE LAY
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(%t Sfro F=aET)

2| 1 5 99 & AT Fe@eTH HF H1g
T HIGH| ATT =T e, 7| g
ST FT CF BIET § FFT AT , ITH
qiF T 6t ® & F AT @4 Ty ag
HHTT FL A1 98 TAF F3-q¢ ANEAN &
Tt FEl-FEl IS gr@ard ! g6y (77
AN & 5 TG FT AHA 2 T, qAET Ay
O WY GuTR 3F AW W T SAFT I &
eI a o o S g uE wRE R
FIT & AT A FIOIT & WA FI
faraeiiers 37 T alfore R F1 Sleq
¥ 5o FAT T |
Tt freted & ard § srfr-mdfl aerort
St § s H T § 7w g s
s frorrgm o | EE T fme r $
N Oiwe waw o Foe | fRu @ eaw
watar w397 § Q-xrfent faawr Ay dfadr
19 25 g7 a9 & fomd o § a9 8
qgeY TIA 45,000 TA-UH-fgrg &
FUF | A1 374 (9T GIA B 0T A [N
w158 foa AT § 99 o ffore 7 gaar
FUY T, HTT I TE a9 § WIS 5B W I
ZIqFRIIT AW awaqT T |
FI(F 45 AT T AT 0AIH 37 & HIT
AR A 7 o O-fewr faew § gAwy
fas 150 e & fwaar @ 1 78 45 I T
oY 1Y {&rgea™ 9 THI Teeerw faeq
FTIT W FAIT AT T =1L, g Q- fear
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T e S7FH A1 a9 7 A fgare
Fma a1 sw fewv & o gramr #7 A,
T a7e faar afed, ST o 45 8%
TARTHIT 15027348 | o0 A@A AT
STl @A TEY B § W ;o
A & Al § qagea iy At foradar aray
# ATRMET Fa98, 985 AT oy I F
TeE fF9T g & fod, Fw ) aeiga
F & f, 9 5@ o 7R g g &
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SHRI CHITTA BASU (West Bengal):
Sir, 1t is admitted on all hands that steel
occupies a very vital position in  the in-
dustrialisation of our country. It not only
occuipies a very vital position in the in-
dustrialisation of our country but if you
will permit me to say, in its advancement
lies the key to the speedy advancement of
the national economy as a whole. Having
regard to this basic concept the Govern-
ment ol India very rightly decided that
steel should be in the public sector and:
thcre should be a number of public sec-
tor steel industries growing in our country
in order to accclerate the pace of indus-
trial development of the country. Sir, I
do not like to dilate much on the im-
poitance of steel in our industrialisation
but T want to emphasize certain basic and
immediate problems facing our country
ws-a-vjs steel industry of our country. My
friend, Mr. Mohta, was correct when he
said that the Government should have a
perspective in  connecgion with the pro-
duction of steel. He proposed — correctly
that we would be requirtng at least 750
million tonnes by the year 2000. Whether
we will be able to 1each that target or
not, I do not know but what I want to
cmphasize here is that the capacity which
we have bcen able to build up in our
public sector has not becn properly utilis-
ed, or rather Lo speak in teal terms, it is
very much undetutilised. I want to know
from the Minister what steps he really
proposes to take for making the optimunm
usc of the installed capacity in our steel
industty T am mnot saving this from a
sense of pessimism: T feel, T verv strongly
feel, that the public sector steel industry,
although there ate many thngs to be
said in criticism of it, will not fail us in
times of crisis. T have certain figures with
me which would suggest that we can
really Improve the utilisation of the in-
stalled capacity in the steel industry. In
1669-70 the utilisation figure in respec of
Bhilai was 76 per cent of the installed
capacity, Duigapur 40 per cent, Rourkela
65 per cent. This js not the only figure,
For example, the average in  Durgapur
steel plant was 35 per cent in  February
1971 hut Durgapur’s best performance was
50 per cent in Qctober 1970,
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In the case of Bhilai its best perform
ance 1s 90 per cent in August, 1970, com
pared w th 1ts average of only 77 per cent
Rourkela s Dbest perlormance has been 74
per cent against its average of 55 per cent
Therefore, at this stage or that, some of
the steel plants had reached production
up to 90 per cent Therefore, 1if vou take
mnto account the best performance and ithe
average performance you will find  that
there 15 a wide gap to be filled in Having
regard to this gap betwcen the average
performance and the best performance, we
can really bring about a  satisfaotory
change 1n the production level So far as
my calculation goes, even a hittle bit of
unprovement by ten per cent can wipe
out the immport of steel which we import
everv year My straight question to the
hon Miunister s this Is 1t not possible
for us to mmprove production by ten pcr
cent? If a ten per cent impiovement 1s
registered  we can save a lot of moncy
by wav of foreign exchange Now, that
being the ciucial question, I want to
know what spccific steps the Ministry pro
pose to take in order to make optimum
usc of the installed capacity If we can
make use of the installed capacity, much
of thc critiasm against the public sector
stcel plants will vanish The public sector
can then establish its claun and claim fur
ther advancement 1n the economic deve
lopment of ocur country

In this connection, my friend, Mr
Mohta, was very strong in expressing his
opmion rhat manv of the difficulties are
due to the bad industrial relations 1n the
steel plants Particularlv he was saying that
there should be an announcement or the
Government should come down with a
hecavy hand on the workers According to
him the non utihisation of ‘the capacity is
primarily due to industrial relations for
which the workers are primarily held res
ponsible It 1s not so Even 1if T refer to
the much mahgned Durgapur steel plant
the position 1s this I say much mahgned’
because I agree that there have been a
large number of stoppages strikes, man
davs lost and the industr al relations theie
are not at all satisfactory Even in the
cise of +he much maligned Durgipur
stecl plant I find that the management 1$
much more responsible for the fall in
production than the workers themselves 1
do not like to impose mv opinion on this
matter I would only diaw the attention
of the hon Minister to the Report of the
Pande Commuitce The Pande Committee
ttsclf was plewsed to mention thus —

“Durgaput minagenment seems to have
neglected many essential responsibiities
which are incumbent for good perform-
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ance Mention should be made of the
neglect of proper maintenance, lack of
rigid contiol on the quality of products *

Paras 3 and 12 of the Report are rele-,
vant I do not hke to quote much, but
in another place the Pande Commuttee
says —

“In all 27 equipments Qr attachments
were out of commission or lying idle
in March 1967 m the plant It 1s not
possible to get in 1dea of the cost of
equpment lymg idle since figures were
not avallable for all the idle equip-
ments *’

And so on and so forth, 1t goes There
fore, even a perusal, a cursory peiusal, of
the Report of the Pande Committee could,
I think, comvince the hon Minister that
all 15 not wrong with the workers, much
lies on the manigement 1tself And I
squarely say, in the matter of the trouble
at Duigapur ‘*he management of the Dur-
gapur Steel Plant s responsible to a very
laige extent Now my question 15 Will
the hon Minister assure the House that
he would take sufficient ecffective steps to
overhaul not only the management of Dur-
gapur Steel Plant but other steel plants
also? In this connection I would also
mention some pohcies with regard to the
HEC

THF VICE CHAIRMAN (SHRI A D
MANI) There 1s one more speaker Please
try to finish You have got three minutes
more  You have already taken seven
minutcs

SHRI CHITTA BASU In the case of
HFC a lot of instances of corruption, mis-
management and all these things are here
But I do not likc to quote all of them

THF VICE CHAIRMAN (SHRI A D
MANI) Not necessary

SHRI CHITT\ BASU But in the in
terests of the nation as a whole, the Minis.
ter should know <ome and therefore I will
quote a few points only First of all, the
construction of Bokaro depends upon the
supply from HFC About HEC 1t 1s said
here 1n Parhiament or in public platforms
or 1n the press that the supply from ithere
15 not satisfactory My figures show this
Some nflated ficures were given by HEC
authorities where1s 1t has been found that
thev could supplv only 2200 tonnes a
month Out of that, 50 per cent was
manufactured or fabricated elsewhere by
outside private compames or ancillarv
firms But HFC nflated therr figures so
as to prove that their performance was not
1s bad as we mean to say Then, the HEC
had a new steel structural shop, known as
§S Shop to manufacture 25000 tonnes of
structural rtems annuallv Due to misman
agement 1t could not rcach a figure of more
than 300 tonnes
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Then there is the question of the much-
talked about mini-steel plants and here I
find that in the year 1969 a proposal to
.instal a Continuous Casting Plant in HEC
was mooted. The Ministry be set with the
chronic shortage of billets in the country
suggested to HEG for the setting up of
this plant. The three electric furnaces
having a capacity of 10-ton, 20-ton and
40 ton could have been profitably utilised
for the purpose. But because of pressure
mounted by the private sector, the Minis-
ter had to yield or to give in and give
licences to the five mini-steel plants. It
might have been avoided had this proposal
been accepted. (Time bell rings). Only two
paints.

THE VICE-CHAIRMAN (SHRI A. D.
MANI): You have already taken 15
minutes. There is one more speaker. Please
conclude.

SHRI CHITTA BASU: In a similar
fashion, the management failed to take up
the assignment of the second Howrah
Bridge. They have got a capacity of 25000
tonnes annually.

Therefore, all these things go to prove
that the H.E.C. management is not itaking
advantage of the installed capacity and is
running at a loss. (Time bell rings.) I con-
clude. If we rteally want to tell the peo-
ple that the public sector industry has
really played the role assigned to them, it
is the imperative necessity of the Govern-
ment, particularly of the Steel Ministry
that the management of public sector in-
dustries is further improved and improve-
ed to an extent where we can tell the peo-
ple that it has been able to do the
assigned job.

So far as labour-management relation is
concerned, taking some of the representa-
tives of the workers in the management or
Board of Directors is not going to solve
the problem. (Time bell rings). You are
not giving me time. I should like to know
what steps he proposes to take to ensure
effective and meaningful participation of
the workers at all levels so that the wor-
kers may feel involved in the management
and maintenance of the public sector in-
dustries.

THE VICE-CHAIRMAN (SHRI A. D.
MANI): Chaudhary Mohammad. Ten mi-
nutes. We want to conclude the debate by
six. Now the Minister wants to reply and
he would take some time,
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THIEE & | Al AT AT ArT A Ry
qE AT FAT AT @r e | g qred
T UF w41 S 5 47 7 fafady § frar
qrEg |WE . . .

“Will the Minister of Petroleum and
Chemicals and Mings and Metals be
pleased to state:

(a) whether Government are aware of
the fact that M/s. Birla Industrics have
laken over the managemnt of Copper
mines of the Indian Copper Corporation
Led, Ghatsila and also the properties of
S Lal and Co. (P) Ltd, Bartul Dustt,
keonjhar, Orissq; and

(by £ so,
Government 1n this regaid?

when and the reaction of

SHRI JAGANNATH RAO: () and
(b Lhe information is bemg  collected
and will be lud on the Table of the
House,"’

uH ARG WA gt R oow aww
ALHI T T ¢ i gw araforfees qarsey
FIAH FEAT AR & A Y T A Taqq
g Fr gAR Tt AU Al agd gt F W, SuR
FIL H1E TA1e Tet o s 1 fergeae
H TR TF ATET 8, @AT AT AIEA L ) a8
o 1 IAT FLE TGN E ) ag qiferfeed
TFET AT WIGT § | AT 70 wEw g ar
uw "refrar 0T o fas A qifga g
TgARe W Ifemr &Y fggEaTT AUk
T g | AT Ede FgE &1
frprr it & Y amr § ;o Yo o Y
M /T "wrio ®Yo HYo TH FIULT FT fi-
FrET F7H TH F gUEET FATH FT i
FHIY |
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AT TG LA, TSN T ST TG
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TIE-TTE AT ATZAT g | AT AT 19
FTTT & 1L H 9T FIAT 98T & [ S
TET 7 FX 7 fedifee & fomd #0=1
AT @9 FEAT GT, AT AW H1 3T
FTATILTE | TTELH ST FT AT ATHEG Bl
BIRA FEI F WO & |} 30eTT RO
FIRAYA B TAAATIA FG & a¥ HTH]
3T a4 faed §, 3 qavareed faed €,
¥T AN WEAN W ST ATET WRET
faad & | 9 geafmfe @ g ar &
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#t Hfrw AT 1 AT Awgd o
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AT AT AL IOD § TTWY AT IAGT | A
A AT & 4 AT AT g 6 2foeas Fiow
FICALAT H JTH HATTHT 3T AA (AT & |
@l F AW 7 qqet a1 oA g,
D I T ATTF! A(G-TTF TG0 R |
FITT T WY AT T T & AT AT
& IUF! AMATT FW AT HI0 FY 4T T
W & g7 qET ST TATE FA | 1 |19 70
A1 9 A, IAT FT IS FIT BT FOT
FY | STAT FgT & AT K HIT FT QAT
qI FWTE 1]

SHRI S. MOHAN KUMARAMANGA.-
LAM:  Mr. Vice Chairman, Sir, let me
first of all express my appreciation of the
interest shown by a large number of Mem
bers i the working of the Mimstry and
i particular of the undertakings under
the Mmistry There can be no doubt that
the present f)osn;ion of steel production
m our country is not anything of which
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any of us can be proud We arc mm dif
cult es and unfortunately, particulraly duc
to the collapse of a portion of the roof
of the steel melung shop n the Rourkela
Steel  Plant, we will continue to be m
dificult es for some time And when one
apprecates the mmportant  position  the
stee]l 1ndustry occuples 1n the economy of
the country, 1t 1s undoubtedly a serious
posttion which nobedy can  underestimate
Mr Krishan kant who opened the discus
ston as well as a number of other speakcrs
commented on the fact that {or quite
some subsant al period, many of the pub
I sector undertakings under the Munistry
ot Steel and Mines have been undergoing
losscs and quite substant al losses at that
That also we cannot deny Now there 1s
no pomt an trying to hide weaknesses and
defects o the public sector  undcrtakhings
undua my charge and 1 do not want to
t1y and do so What I wquld like hon
Mcmbers to appreaate 1s that it 1s be
cause we do understand the weaknesses and
what may be called the lack of achivve
ment of these public sector undertakings
and mn particular of the Hindustan Stedl,
which as may friend, Mr Krishan Kant,
cmphasised 15 the premier public sector
undertaking 1n our country, that 1t
prompts us also to tell the House that
wc hope and we are working to see that
the situation wili definitely 1mprove

In 1970 71 che target we had put beforc
ourselves of saleable steel was of 4,429 000
tons Out of that only 2 646,000 tons was
achieved As the honourable Member, Shry
Ch tta Basu, pointed out, the capacity m
the public sector 1s ceirtainly not being
properly utilised In Bhilai we have come
to ach cve 79 per cent But i Duigapur
it 1s far lower, just below 40 per cent
and in Rourkela also not much better than
that, 56 per cent  As he commented, quite
1ightly, 1f we were able to make full usc
of our capaaty, then there 15 no doubt
that much of the difficult es that we are
facing 1n relation to stecl production would
be solved Next year we were aiming to
make a decsive change We hope that wc
will be able to increase at Bhilay from 79
per cent to at least 90 per cent or a 1ttle
more and we hope also to make a dec
sive improvement In Rourkcla and some
steps forward in Durgapur But unfortu
nately as a result of the collapse of a
part of the roof in the steel melting shop
m Rourkela we arc gomng to face very
very, great difficulties so far as this year
1s concerned There 15 going to be much
grearer shortage of steel than even 1n
1970 71 We are mov ng very fast to iy
to mmprove the position in Rourkela The
committee that has been set up to inquire
and 1nvestigate the causes for the disaster
has also becn charged with making rccom
mendations to bring the plant back into
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full operatton as quickly as possible I
know honourable Members will apprecate
the fact that ithe accident took place on
the might of 11th/12th July and the com
mittce 1tself was set up on the 19th—the
decision to set up the committce was taken
on the 19th—and on thc 20th itself one
member of the committce and the secre
tary of the committee were down n Rour-
kela examining the position, and on the
25th, and 27th the full committee met 1n
Rourkela and his already submitted an
interim report to me with ats mmmediate
recommendatiors  as to what should be
donec to bring Rourkela back into opeia
tion—or rather part of w 1s already 1n
opertion—to  buing 1t wholly back into
operation as swittly as possible 1 would
like to tell the House what steps we have
laken 1n this regard because, I think this
15> perhaps the most important  problem
faung the Minwstry  today  Instructions
have "been given to gve up top prionty
to the supply of steel Instructions have
been issued to the Iron and Steel Control
ler on the 13th July and officers of the
CEDB lcading designers of the CLDB,
were down in Rourkela w thin two days
ot the collapse acadent taking place, and
were already at work preparing designs

Negotiations  for  putting " up the roof
again were undataken by the Hindustan
Stecl, 1mmediatels after the acadent with

Jessops They have been appointed the
piune contractor  They have started the
woth and they arve already going ahead
with 1t even before an actual contract has
been signed because we did not want to
waste any tume The movement of steel
has been given the highest priority and
a scpaiate officer of t¢he Iron and Steel
Controller has been earmarked to coord:
nate all the work 1clating to procurement
and movement of steel required to get
Rourkcla  back  mnto full production as
early as possible I do not think there
will be any delay whatsoever 1mn this re
gard and I think also that at the latest
by the middle of December now we should
be able to havc full production in Rour
kela Fien now we are making every cffort
te speed 1t up and help shorten the time
Immediate steps have been taken to put
back the open hearth furnaces into opera
tion as that part of the 100f over the open
hearth furnaccs has not been damaged
Onc open hearth furnace was commission
ed on the 17th July, and now three are
functioning, and the foutth onc which 1s
under rebuilding that 1s, under repair, 1s

expected to go into operation hom the
6th August, 1971

All the open hearth furnaces will be
working by thc end of August One of
them has to be rebwilt again as soon as
the third one comes 1nto operation  One
pcrhaps will be brought into operation
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early in September this year. These are
our targets and the¢ maximum thalL we can
do 15 being done.

1 would like to assure hon. Member
Shri Arjun Arora—who mentioned to me
or asked me particularly that [ should

give an assurancc —that anybody who is
tound guilty of having been in  any way
responsible for this very scrious damage
and loss caused to the Rourkela steel
plant will be punishcd. I can assure him
that the government and” the country s
not going to spare anybody, however high-
ly placed he may be, if wt is found that
he is in any way roesponsible o1 any neg-
ligence which led to this collapse ot the
roof.

. An inquiry committec has been sct up.
It is a technical inquiry committee con-
sisting of members who are (ompetent to
give technical findings. They have been
asked to0 report whether any person or
authority was responsible for the accident
or for conditions leading to it and if so
to what extent. Based on ¢he findings in
that report, we shall certainly take action
against any persons if they are found
guilty.

This is so far as production this year
is concerned. I have devoted such a long
time to Rourkela becawse that v owm
main problem. But that does not mean
that we arc not paying any attention to
both Bhilai and Durgapur. So far as
Bhilai is concerned, I think we have got
over the difficulties that we faced in the
coke-over plant towards the latter part of
May. Steps are being taken and have been
taken and are being continued to see to
it that this does not hold up futther im-
provement in Bhilai and we expect that
we shall be able to go near our target in
the course of this year.

1 think 1 should say something about
the question of the weaknesses that we
have been facing over these years. We do
understand that the most important weak-
ness has been in the sphere of mainte-
nance and there can be no denal that
is the most important area where we have
not done everything that we should—to
put it very mildly. It is a managerial
weakness. It is a weakness on the part of
management. There can be no  denying
that. It is in all the three plants. We
are concentrating more on being able to
build up effective teams and systems of
maintenance both preventive maintenance
and what may be called fire-fighting main-
tenance. If anvthing happens or if any
collapse takes place or disruption cakes
place in the actual process of making
steel, squads of workers and engineers who
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are able to attend to them will go imme-
diately and atiend to them, One ot the
principal reasons why the performance of
Bhilai stec]l plant has been  better  than
both Rourkela and Durgapur is because of
the fact that far greater attention has
becen paid to build up a system of main-
tenance which will continuqusly see to it
that there is no stoppage of production
in any way whatsoever. This has been the
basic weakness in the other two plants and
we arc uymg to make it up as fast as
we «an, 1t is also going «to be our cffort
to use the most nodern methods and
technologics as soon as we can. Anybody
connected why the steel industry or anybody

who has been brought into connection
with the steel industiy like myselt will
know that steel technology is advancing

by leaps and strides. Wce are giving all the
emphasis we can to increase productivity
and decrease the cost of production in the
steel  plants,  Oxygen-lancing in  open
hearth furnaces at Bhilai is being aug-
mented Facilittes are being prov'ded and
we hope (o finish it soon. Even in Durga-
pur we are intending to introduce this.
We also want (o increase the sinter bur-
den on the blast furnaces in Bhilai and
tor this purposc an additional sintcring
plant has also been established and a second
sintering plant has recently been sanctioned.
We cxpeer to be able to take steps to in-
arease the blast temperature, to improve
humidity control and to give higher top
pressure and give full injections in the blast
futnace to the extent possible.

These are all modern technological im-
provements and though these will require
certain modification of cquipment, we will
be able, I think, to introduce these from
stage to stage as we take on the blast fur-
naces for capital repairs. Even now, when
I was in Bhilai a couple of days ago, I
saw the blast furnace which has been dis-
mantled in order to cffect capital repairs,
They are effecting capital repairs and we
hope also to introduce all these modern
technological improvements.

It is not easy and it is no use making
big promises that this can he done or that
can be done. All that I want to convey
to the House is that we are trying to im-
prove things and let us sec, at the end
of six months or at the cnd of the year,
whether any improvement has actually becn
achicved.

We know also, so far as the question
of electric furnaces is concerncd, that we
should nicrease the size of such furnaces
from the ordinary 10-ton furnaces which
we have got in these electric furnaces-cum.
continuous casting plants, the  so-called
mini-steel plants and we do want to in-
creasc the size of these electric furnaces
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substantially, not in the so-called mini-
steel plants, but in the countiy, in the
steel industry and we do want also to in-
crease the production of sponge iron and
pre-reduced pellets.

If we are able to 1cally advance in this
area—that 15 what we ate examimmng in
depth at the moment—then there may be
another area, for example, a supplcmentary
stream of steel production which will be
established which will help us push up
our steel production much faster than
what we have bcen doing in the last ithree
or four years.

Sir, during the course of the discussion,
a number ot hon. Members have criticis-
ed, to use the words of my hon. fiiend,
Shri Arjun Arora, the structure ot man-
agcment. I am not exactly clear about
what he meant or what some other hon.
Members meant. But I can assure the hon.
Members that we are trying to devote far
greater attention to, what I would call,
the improvement of the manageria] stand-
ards than what has bcen done in the past.
After all, if you spend over a thousand
crores
these things, on what may be called the
material side of the steel plants, we should
also spend much more than what we have
done on, what may be called, the human
side of the steel plants, that is to say, on
developing competent managerial — person-
nel, who will really be able to head the
stecl plants and carry through the enor-
mous tasks that face us in the area and
it is in this connection also that 1 want
to say a word or two about industrial re-
lations.

I recognise—and I do not think that
there can be any denial of the fact—that
it is the management’s responsibility to
see that industrial relations are good. I
have never stated—and I would like to
correct any 1mpression that the hon.
Members might have had—that the defects
in the steel plants are due o, what might
be called in a compendious manner,
“labour trouble”. That is not in princi-
ple the most important reason at all and
one of the most important tasks facing the
management and the Government in the
coming period is the improvement of in-
dustrial relations. In trying to effect such
an improvement, I am airaid, I am not
in agreement with my friend, Shri Mohta,
when he said that we must come down
with a heavy hand on the workers. Theie
is no question of cqming down with a
heavy hand on anybody. There is, how-
ever, the question of being able to rally
the workers, to motivate them, to bring
them into the cntire process of production,
to make them feel part of the institution
itself, and .that is the task to which the
management and the Government are more

on equipment, townships and all '
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and more addrossing themselves.  The
transformation of the Joint Wage Negotiat-
ing Committee into the Joint Negotlating
Comniittee tor the Steel Industry 1s one
of the steps, I think, an important step
in ¢hat direction. But, more than that
even is doing what, I think, my friend,
Shri Arjun Arora emphasised and also,
1 think, some others like Shri  Kulkarni.
So many people have spoken and I have
nixed them wup. [t 1s the question of
involving the workers at every level, that
is to say, by setting up joint committees
at cvery level of representatives of wor-
kers 1n the management whqQ are able to
paiticipate actually in the bus.ness of de-
veloping and improving production. I per-
sonally ~also say quite frankly: Do not
think that the more inclusion of the re-
prescntatives of the workers 1n the boards
of management is, as it were, the final
solutton. 1 myselt do not think that it is,
in fact, a very umportant decision. But
ler me be quite irank about it before the
House. Because the representatives of the
wiade unions were pressing us here and
because I think rhat it is a positive step,
1t is that the Gosernment agreed. But by
itself 1t is not going «o solve anything.
On the contrary, 1t will merely mean the
representatives of the workers at the high-
est level participating in decisions which
does not mean anything from the point
of view of day-to-day production.

From the point of view of solution of
day to day problems, difficulties and even
spots of conflict, unless we are able 1o
involve the workers more and more at
every level, right from the shop floor to
ithe top of the steel plant itself, in the
actual process of production I do not think
we can solve this very difficult question of
industrial relations. But n saying this I
must also mention that 1 should really
refer o the contribution made by my
triend, Mr. Subiumania Mcnon. It is not
cnough to go on repeating the adjective
“corruption” and adding any number of
nouns after that. That does not solve the
problem, because that is the simplest way
of disposing of all problems. ‘Everybody
is corrupt; so nothing can be solved’—
this, I think, is no solution of the prob-
lem. I think wc have to recognize that
if for political rcasons the workers are
asked to strike in steel plants, it is not
a question of industrial relations at all.
It is a question of trying to use political
pressure by striking at an area which is
peculiarly vulnerable to strikes. It has
nothing to do very often with what is
happening inside the steel plants. This
was going on in Durgapur off and on for
the last two ycars that has done the
most enormous harm both to the equip-
ment and production in Durgapur. I think
it would not be unfair to say that the
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management, whether it ts in Durgapur o1
whether it 1» Bhilai or whether it is in
Rourkela is, by and large, the same manage-
ment. But how 1s 1t that we have 79 pei
cent production n Bhilai, 56 per cent in
Rourkela and then we go down to below
40 per cent in Duigapur? There must be
some special 1easons for this downward trend
in Duigaput. And the speual reason tor
this, T think, 1» the reluctance of the leaders
of the trade unions tn Durgapur, and part
culatly of the recognized unions—I would
like to say that quitc trankly—to face up
to the fact that politics should not be drag
ged into the shop floor and should not bc
wed to distupt production. At the same
time, 1 would like to conclude this pait ot
my conttibution i this House today bv
stating that we are at the moment in_ the
process of having a dialogue with the unions,
whatever mav be their political complexion,
n crdet to be able to find any meetiny
ground so as to be able to reduce conflict to
the mumimum. I myself am going to pa.ti-
(lpate 1m some of these discussions, paiti
cularly m regard to problems that we have
been having with Officers’ Association in
Durgapur, from whose memoiandum quota
tions were read out in this House. I am
going to meet their representatives in the
very ncar future. So I am suie the House
will appreciate that we are taking as manv
initiatives as we can in order to improve the
position. so far as industrial relations are
concerned,

Then, let me refer to onc or two points
of importance—I think raised by Shri Arjun
Arora—regarding the use of deformed bais
for house constiuction and general stiuc-
tures. Production of deformed bars, con-
sidering their potential for saving steel, 1s
being mcreased progressively, It has increas-
ed from about 5,000 tonnes n 1967 68 to
over 100,000 tonnes in 1970-71. Addttional
facilities for high speed har twiting are
being set up at Bhilai and Durgapu.
TISCO, TISCO and some others in the pri-
vate sector are also increasing production of
deformed bars. Total production this vear
is expected to be over 150,000 tonnes and
during the next year over 200,000 tonncs

And if we can speed up still further the
development of the production of deformed
stecl or torsteel, then certainly we shall do
it,

Then, let me deal with a point raised by
Shri Kishan Kant, that is, the question of

import of refractories. He is not entitely
correct m  saving that Tatas do not
import any refractories at all In 1970 71,

Tatas imported ncarlv Rs. 50 lakhs worth of
refractories; possibly they would have to im-
poit similar quantities in the coming years
also in spite of the fact that they have got
their own refractories plant as Belpahar, All
imports of refractories are actually decided
in consultation with the D.G.T.D. and the
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Indian Refractories Manufacturers Associa-
tion also comes into the picture there. So
far as the imports of Hindustan Steel are
concerned, the Government 1s satisfied that
the indigenous manufacturers have not been
able to buppl?/ all the refractories that we
need or supply them in time, and that is
why we are stll importing quite a large
number of iefiactories. Now, if we do not
have cnough refractories 1t affects the steel
plants at the most vital area, namely, both
n the blast turnaces and the coke ovens. It
15 1mposstble to carry an unless we have got
first class refractories, and the demand, even
today, 1s far higher than the actual pio-
duction. So, what we are doing now is apdit
trtom having taken a decision—which hon.
Members are aware of-—of setting up a 1e-
fractories plant 1n the pubhic sector with an
installed capacity of 100,000 tonnes, we have
albo appointed a technical committee to
make a4 quantitative assessment of all these
requuements of the steel industry for the
ncxt 15 years, to assess the existing installed
capacity and to work out suitable steps for
1awsing production right up to the rated
capaaty and to examine all other aspects of
production of refractories so that we could
1eally do something useful and rely on our
own production capacity for the future.

Then, I think it was Mr. Krishan Kant
again who also raised the question of spares,
that whereas Tatas impoit only Rs. 1 crore,
Hindustan Steel 1s importing Rs, 10 crores.
The figures ate these: I'atas imported spares
to the extent of Rs. 1.58 crores in 1969-70;
for 1970-71 it will be in the region of Rs. 2.50
crores; for 1971.72 also it should be about
the same. Now, Hindustan Stecl’s figures
ame: Rs. 7 crtores in 1969-70; Rs. 8.5 crores
in 1970-71; and probably about Rs. 8.5
crores, also in 1971-72. If we compare the
production in Tatas, rather the installed
capacity in Tatas and the installed capacity
in the public sector steel plants, I do not
think it is a very unjust comparison but, at
the same time, I would like to say that we
arc not entirely satisfied,—I think I will
cut out ‘‘entirely’’—we are not satisfied
with the position as it stands in relation to
manufacturing our own spares and, what
my friend, Shri Krishan Kant said—I think
the point he was trying to make, and 1t is
a correct point—was that we should pay
much more attention to the manufacture of
our own spaies in our own plants. We are
aware of that and I can assure him that—
1 am not just saying something for the sake
of saying it—we are trving to do our best
in that direction.

Then, may T mention a word now about
the new steel plants that are coming up?
We ate going ahead with all our plans. The
location of the steel plants has been decided
so far as Vizag, Hospet and Salem are con-
cerned. In Salem we expect to go into pio
duction earbier, and 1 may mention to my
friend, Mi. Paithasarathy who raised this
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powint that while we have fixed the present
production capacity as 250 000 tonnes I
think 1t would be fair to say that in the
not too distant future as  unew  technology
pcts tully established and demands increase,
the Salem plant would have to be substan
tially expanded In fact, we have kept some
additional space which will enable us to go
ahcad  with this expansion

Now, the next thing that I would like to
take up 1s the question of Bokaro Honour
able Members have, I think, with justice,
made remarks about the delay in Bokaro
comung to operation and I think it 15 woith
while for me to cover that ground again

It 1s I put 1f nuldly a faurly well tiodden
ground What I would like to pomnt out 1
in Bokaro we are making a quahtatne
change from the position as it stood 1n re
lacion to the steel plants that we have built
catlier The indigenous contiibution to the
construction of Bokaro 1s somewhere 1n the
region of 65 per cent, that 15 to say, out
of the total equipment for, the first stage
of Bokaro of 275 000 tonnes somewhere in
the region of 65 per cent 15 going to be
ptoduced win our own country and out of
a total of 4,07,000 tonnes requured for the
4 million tonnes stage, neaily 65 per cent
will be erected 1n the first stage itself This
1s something of which we can well be proud
but while we take some pride in that, we
also have to admit that the target that we
put before ourselves for achieving the con
struction of Bokaro within particular periods
of time, that 1s to say, the first blast furnace
by December 1971, the 17 million stage by
somewhere in March 1973 and so on, we are
lagging substantially behind 1n the supply
from the HEC to Bokaro We expect that
we will be able to complete those supplies
but possibly, there may be a delay of 6 to
12 months for certain complex 1tems and
on crucial or critical 1tems, we have had to
decide to make mmports from the Soviet
Union but we are taking some very definite
and clearcut steps to make a qualitative
change 1n the working of the HEC We have
taken some steps towards management re
orgamisation, towards far closer planning of
production, part cularly progress planning in
the HEC because the HEC 1s a Corporation
where almost every single item which we
seeh to manufacture s different from an
other item You may have 2 or % blast fur
naces or something like that but 1t 1s not
like producing tens or thousands of pens or
buckets where you just put something 1n
the begimming and 1t comes out the same
later, or even 1n our steel plants where you
start with the coke over and you end with
the rolling mulls, but here cvery single item
1s different and they go in a different order
also from machine to machine So unless you
have proper progress planming and control
vou will find a large amount of capacity of
the HEC remaining unutilised and therefore
we have one of the most depressing areas in

.

[2 AUGUST 1971] working of the Ministry of 194

Steel and Mines

the whole engineering industry in our coun
try, of the HEC having to admit to a vitilisa
tion of capacity of some where n the 1c
gion of 23 to 25 pa cent This cannot be
allowed to go on and 1t 15 our determina
tion, the Governmcent s determined to see
that this situation changes and that 1s why
we have conducted an important reorganisa
tion of the management recently and we are
keeping a very very close monthly high level
review of production and of problems and
giving every help so that we can see to 1t
that the reoiganised management 1s able to
achieve someth ng very soon, very soon
means, let us say, within a year or two be
cuse results are not shown within a day or
two I think I sec wigns of improvement 1n
the HEC and the pessimism that T would
have had perhaps 2 months ago 15 consider
ably less to day

Iet me mention also, after dealing with
the HEG, the position so far as the Mining
and Allied Machinery Corporation 1s concein
ed, another very sik unit Theie are quite

a large number of sick umts under the
Minwstry of Steel and Mines

SHRI A G KULKARNI A hospital
ward

SHRI S MOHAN KUMARAMANGA
IAM I hope thc doctor will be able to

do something So far as this Corporation s
concerned there again we have had certain
reorgatusation of the management and we
arc taking certain steps to see to 1t that
modern methods of progress control are—
again there 15 the same problem because you
have different rtems—introduced so that we
make a rapid improvement there

6P M

Now that 1s so far as production 1s con
ccrned Let me now deal for a few minutes
with the question of d stribution Before
I go on generally to the question of dis
tiibution I would just like to assure my
fiilend Mr Kulkunt, that this complaint
of the Bombay Corporaton has been
brought to my notice three days ago 1if I
am not 1naccurate or perhaps four days
ago but I have immediately moved 1n the
matter to 1nvestigate the truth of 1t and
I can assure him that 1if anybody 1s res
ponsible for what has happened he will
not be allowed to get away scot free Ac
fion 15 being taken to find out the truth
or otherwise 1n the matter

SHRI A G KULKARNI The same 1s

the case with everybody who recewves the
material

SHRI § MOHAN KUMARAMANGA
1AM But he would also appreciate that
90 per cent of the allocations made from
steel production go directly from the steel
plants to the paison concerned, to the allot
tce Out of 100 tonnes of steel produced in
our country 90 tonnes go straight to the
allottee, that 15 to say, according to the allot
ment decided by the Joint Plant Committee
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and the Steel Priority Committee. I am not
now on the point whether the allotment
made is good or bad but 90 per cent of the
production does go straight to the allottee.
Both the Joint Plant Committee and the
Steel Priority Commiittee are high-level Com-
muttees and [ think by and large regarding
the actual allotments made Dby the Joint
Plant Committee and the Stecl Priotity Com-
mittee. I am not getting many complaints.
But I do not say therefore there is no cor-
ruption. I do not say therefore that cvery-
thing is beautiful in the garden of steel dis-
tribution. Naturally when there is scarcity
there is bound to be misuse, corruption and
so many things of which we cannot be proud
in any way, and we are trying continuously
to see whether we cannot reduce the area
of corruption and improve the machinery
of distribution but ultimately I do not
think I will be. . .

SHRI A. G. KULKARNI: But Mr.
Kumaramangalam, what . . .
THE VICE-CHAIRMAN (SHRI A. D.

MANI): You need not call him by name;
you can say hon. Minister. And you ad-
dress the Chair,

SHRI A. G. KULKARNI: Mr. Vice-
Chairman, the point that I was making
was this. I am not disputing the point

that in the steel distribution system it is the
actual user who gets 90 per cent of the pro-
duction. I am not disputing that at all.

SHRI ARJUN ARORA: It is not actual
users, it is fictitious users.

THE VICE-CHAIRMAN (SHRI A. D.
MANI): We do not want an argument;
we do not want a discussion. Let him
continue.

SHRI A. G. KULKARNI: When he is
on the point T am putting the question. I
am making out the point that even after
the allotment is rightfully decided on the
basis of priorities it is the prerogative of
the last cletk to deliver the goods in the
wagon and there the corruption starts and
from there it goes right up to the head
man in the industry.

SHRI S. MOHAN KUMARAMANGA-
LAM: Let me tell my hon. {riend quite
frankly that we have not been receiving
complaints in relation to that area, that is
to say, after the allotment has been made
the allottee is not able to get the goods al-
lotted to him.

SHRI A. G. KULKARNTI:

SHRI S. MOHAN KUMARAMANGA-
LAM: In time or not in time. If the
hon. Member can help me in identifying
the persons I will be grateful.

SHRI A. G. KULKARNI: No, no, I have
burnt my fingers so many times.

SHRI S. MOHAN KUMARAMANGA-
LAM: Let me finish, I know that, Even

In time.
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if it 15 a justifiable grievance if you tell the
Government of your grievance the only re-
sult is that whatever you were getting you
won’t get.

THE VICE-CHATRMAN (SHRI A. D.
MANI): The Minister also must address the
Chair,

SHRI S§. MOHAN KUMARAMANGA-
LAM: I am aying to address the Chair.
But when from Dbehind there is machine
gunning and I get a fusillade I want to
save myself.

SHRI A. G. KULKARNI: The Chair is.
not that much attractive; that is the diffi-
cultv.

SHRI ARJUN ARORA: That is unparlia-
mentary.

SHRI S. MOHAN KUMARAMANGA.
LAM:‘ I quite understand the difficulty
but there is rcally no solution ultimately
to this problem except increasing produc-
tion. I would like the Co-operation of all
hon. Members™ to help me to see that we .
are able to reducc these malpractices in
diseribution but bevond that T think it is
difficult for me to say more.

Before I deal with mv friend, Mr.
Kalyan Roy's points and I must deal with
them becausc he was the only one who was
concerned very much with the other limb
of my Ministry of which I am in charge,
namely, the mines. . .

..... 1 must deal with two questions
that have becn raised by my friend, Mr.
Krishan Kant. One is the agreement signed
by the Central Engineeving and Design
Bureau with, on thc one hand, the TIAJ-
PROMEXPORT, the Soviet organisation,
and, on the other hand, with the United
Engineering and Foundary Corporation. I
would like to make it clear right at the
outset that both these agreements arose out
of discussions that were going on in the
Ministry of Steel and the Ministry of In-
dustrial Development and in the Govern-
ment as a whole from as far back as 1965.
In 1965 the Chairman of the Heavy En-
gineering Corporation at that time, the
Managing Ditector of the Bokaro Steel
Plant and the Chief Engineer, CEDB, were
set up as a Committee by the then Minis-
trv of Steel to go into the question of find-
ing out the gaps in our design organisation
in the country. Can it be that there is a
gap and if there is a gap what should we
do for the future? I do not know. . . .

THE VICE-CHAIRMAN (SHRI A. D.
MANTI): Mr. Kalyan Roy’s points also may
be answered.

SHRI S. MOHAN KUMARAMANGA.
LAM: ¥ the House will permit me, I would
like to deal with them,
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SHR1I A G KULKARNI It 15 a vety
important  point  which 15 ngaging the
attention ot the country

SHRI 8§ MOHAN KUMARAMANGA
LAM I am surc Mi Kulkarngy does not
think that I am uying to avoid the point
It you will give me another half an hour
1 shall continue.

1HE VICEL CHAIRMAN (SHRI A D
MANI) Yes, you may continue,.

1t was m 1965 that this matter fiest came
up tor discussion  1he problem really wab
at what stage are we lacking m what may
be called the design organsation and what
1 the gap that has to be filled Now, by
and large, if onc looks at the whole ques
tion ot design work 1n our country or In
any country one can divide 1t broadly into
five ateas The hist is the tcchno economic
survey and the teasibhility report wh ch
would broadly show what 1s the position
n regard to the product that we aic f1y
g to manufacture 1 relation to  1aw
materials, 1n 1elation to whatever resources
we have, the demand in the country, etc
Then, we come next to the actual draft
ing ot the project report, the DPR, which
dcals with the general design of the plant
covermg all aspects of the layout, the pro
cess, the size of each constituent ot the
complex, naturc of cquipment required in
cach complex and the performance expect
c¢d of them and of common services Yiom
that we go to project cngieering within
the scope ot the DPR, preparation of dc
taled plan and design ot each individual
complex confornung to the specifications
the DPR, tor instance, coke ovens, Dblast
furnaces, rolling mills and so on Then, we
come to the fourth stage, the detailed en
ginecring design  for each of the abovc
equipments with mechanical and electrical
cquipment and mstrumentation according
to the paramcters that have been laid down
1 the cngineering project itself Finally, we
come to shop drawings Now, thc view that
was taken as far back as 1965 was that
though we were quite capable of mdigenous
Iv mecting the demands ol the first, second
and, to a laige evtent, the fifth stage, that
15 to say the techno cconomic survey, the
DPR and to a large extcnt the shop draw
1ngs, we were lacking so far as stages 3 and
4 werc concerned ¢ projct enginecring
within the scope of the DPR and the de
tailed cngineering design for cvery one of
those equipments It was 1 relation Lo these
that ultimately on the 17h May 1966 the
then Secretary, Iron and Steel Department,
the Secretary of the Industries Department
under which was the Heavy Engincering Cor
poration, together with Hindustan Steel,
Bokaro and the Hecavy Fugineering Corpo
ration, decided that was exactly 1in whit
may be called paits 3 and 4 I have refer
1ed to carlieci—there was a gap and we
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should go ahead and see what was the col
laboiation that was available to fill this gap.
Ihen, on 10th Dccember, 1966 the Indo-
Soviet agreement on technical and economic
co operation was signed and 1n that there was
a speafic item that was signed by Mr.
Sachin Chaudhury, the then Finance Minis
ter, under which both parties agreed to
the setting up of a design institute for the
metallurgical industry 1n India

So, the story goes on stage by stage. I do
not want to go into all the stages But I
can assure hon Members that right from
June, 1966, 1967 and 1968 these matters
were being discusscd both mside the Govern
ment here in India and  also with  the
Soviet Umon I tunk 1t was 1n 1968 be
ginning—it I am not wrong—that the
Chairman of the Counul of Minsters of
the Soviet Union visited our country, the
head of the Soviet Design Organisation also
came here, and matters reached quite far
towards an understanding by that time A
protocol was signcd on the 6th March, 1968
by which 1t was agreed that the CEDB
should be strengthened in the area, that s
to say, steel designing, and the organisation,
the Design Institute  to be set up in our
country should bc based on this CEDB I
am mentioning all these things because 1t
was only in Junc, 1968 that Mr Chandy
became Chairman of HSL and the main
wotk 1n relation to the dharacter of the
agrcement that was to be signed had al
teady been processed and gone through prioy
to the appomntment of Mi Chandy as chan
man I do not s1y this to absolve um of
all 16ponsibilitics for the agreement Every
body 15 tcsponsible i the sense that I my
self will become rcsponsible because  aftet
becoming Mmster of Steed I take over the
agreement, unless I say 1t 15 a bad agree
ment Buc certainly 1t would not be farr to
gtre anybody the mmpresston that 1t was
Mr Chandy who was the father and mother
of this agreement from A to Z On the
contrary, the broid contours of this agrec
ment had alreadyv been settled before Mr
Chandy became the chairman of HSL In
Septcmber 1968 the draft contiact was sent
by the Soviet Union for discussion herc and
wlumatcly  after discussing here I
thmhk—it I am not wrong—in  November
1969 the delcgation headed by Mr Chandy
ncluding a Jomt Secretary from the Mins
try, Mr Sabanavigam and the Vice Chair
min as he was then of thc Heavy Eng:
neeting Corporatton Mr  Jagota and also
the Chtef Engmier of the  Central Engi
neerng and Desigan Burcau all visited the
Soviet Union and signed an agreement on
the 27th November 1969 which agrcenlent
was subject to cldarance by the Government
here 'They returned with this provisional
agreement 1f I may call it so to India at
that tuime Now the most important change
that wns made cven before the agreement was
finally approved of bv the Government 1n
May 1970 was thac the diaft agreement of
November, 1969 provided for the estabhsh
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ment of a Centra] Des gning Institute where
as the final agreement provided tor the Cen
tral kngineenng and Design Bureau being the
orgamsation to which all this help was to be
given by the Soviet Union It would not be
fan to the delegation that went to the Soviet
Union not to mention that even at the time
when thcy were discussing 1n Moscow they
pressed that the Central Engineering and
Design Bureau should be accepted as the
organwation with which the collaboration
should bc entered mto But the Soviet party
seems to have cmphasiscd and telied upon
the onginal protocol signed by Mr. Sachin
Chaudhury 1n December, 1966 which men
tioned a Central Design Institute And this
pomnt was only settled after the delcgation
came back, further discussions took place
and then the Soviet Union agreed to thc
Central Engineering and Design Burcau be
ing ultimately the organsation, along which
line the enure agieement should be made
Therefore the original expression used 1n
the agreement was ‘“The supplier that i
the Soviet Union’s (TIAJPROMEXPORT)
shall render the customer (the customer at
that tune was Hindustan Stcel I imited) tech
nical assistance 1n organising a Design Inst
tute for designing 1ron and stecl enterpiises ’
That was the original. It was changdd after
discusston to ““The supplier shall render the
customer technical assistance m developing
the customer’s Cential Enginecring and
Deugn  Bureau, heremafter  called  the
CEDB " TIhat was recally the basic change
that was made

Then Mr Krishan Kant rased criucsm of
paragiaph 2 of the Agreement which says

“The tasks of the CE D B.
prise the following:

shall com

Preparation of proposals for long term
plans of the ferious industrv develop
ment. "

I am not sure whether hc exactly appie
crated the mmport of this puiagraph becausc
the paragraph docs not say that the Sovict
Design Organisation 1s going to give us help
in this whole area It 1s outliming here the
tasks of the C E D B which reads as follows

“The tasks of the C1 DB
prise the following-

Preparation ol proposals for long tam
plans of the ferrous industry development
including technical and economic ground
mgs. . 70

shall com

It 1s really a definttion of the task of the
CEDB Then, if we take paragraph 3 of
the Atticles 1t starts m this wavy and 1t 18
the article which really covers the duty of
the supplier It says*

‘ The Supphier ', namely the Tiay
promexport, ‘“The Supplier shall prepare
and hand over to the Customer within 12
(twclve) months from the signing date of

and notms for technological designing of
the main mctallurgical processes  (Coke-
oven and Byc Product  and Sinterng
plants, Blast T'urnace and Steel Making
Shops, Rolling Mills, etc) as per Ap
pendix No 37

And so 1t goes on My understanding 15
that the Twjpromcxport will not picpaie
all the futute projectuons for our steel indus-
t1y and so and so forth, that the Tiappro-
meyport are to grve the diawing which are
mentioned in paragraph 3.

Whereas paragiaph 2 (ssentially covers

SHRI KRISHAN KANT My question 1s
whether we require all this. Have we not
got all the talent or experusc.

T1HE VICE CHAIRMAN (SHRI A D.
MANI) Mr Krishan Kant rased a question
ot sclt respect You may briefly answer that.
And please do not forget the point about
coal which Mr Kalyan Rov raised

SHRI KRISHAN KANT 1 hope you ate
allergic to my points .

(Interiuption by Shri halyan Roy)

SHRI § MOHAN KUMARAMANGA-
LAM Mr Kalyan Roy, let me assure you,
thiough thc Chair that if you are pre
pared to stay here for a long time I am
prepared to cover all the ponts, very im
portant points that you iaised Betng able
to cover all of tham, 1t would not bc farr
for me to leave them yague

So far as thc other pomnt 1aised by Mr.
kiishan Kant 1s concerned, I do not think
that there 15 any question of our lacking in
scIf respect when we enteted mto this agice-
ment Going through all the records start
mg from 1965, after the agreement was
signed almost five vears ago every autho
11ty 1in Government at cverv level, has exer
c¢sed his mind on this question—how Ing
was the gap how can the gap be hlled—-
and 1t was after the exercise of mind by all
these authorities that ultimately this agree
ment was sigacd  Thacfore, 1t 1 an agree
ment which [ think was brought mto he
mg by cvarvbody concerned It was not as
though 1t was the work of anyv indinidual
person  And about the good and bad in
the agreement o far as T am concerned 1
think 1t 15 good The good or thc bad m
the agrcement 15 tho 1esponstbility of 1ll,
(Interruption by Shrr Anishan hant)  Let
me come to that Why are you <o 1m
paticnt> Did 1 inteirupt vou when vou
were talking? T did not So let m¢ have my
chance also Why 1s 1t thar vou are alwavs
in such a hurry? Sir so far as that parr of
the agrecment s conceined, 1 thimk 1t
would he gond and hon'ble Members would

paidon me 1f T take a lLittle time 1n dealing
with them

e
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Sir, it was an agreement by which the
Soviet Uniwon Design  Organtsation,  the
Trajpromexport was to help our design
organisation, the Cential Engineering Dec-
sign Burcau. Soviet spccialists were to come
to India and the Indian Engineers wcre to
go to the Soviet Umon to be tramn-
ed. Naturally, when 1t was the question of
the Soviet specialtsis coming to In(har, we
were to pay to the Sovict specialists. They
were demanded certain conditions so far as
Iife in India 15 concerned. T think it 15 not
surprising that they should demand certain
conditions, especially those who come from
other countrics, sumilar conditions, 1t not
for better conditions than are given (o
toreign spec alists. By and large, the Sovict
specialists, having seen the way 1n which
they Iive, T can say it 15 much more simple
than specialists who come trom other paits
of the world.

But then why 15 it that the Soviet speita
lists who come here are given better condi
tions under this agreement than those given
to our special sts or engincers who go to
the Soviet Union® It is for the reason that
we are paying for both. It is not that the
Soviets pay for our specialists when thev go
there. We pay for them also because we ate
the persons who are buying somecthing, as
it were, from the Sovict Union .Whether
we consider 1t right or wiong 1s a different
matter. We are not on that point now. We
aic now on the point whether 1n the casc
of our cxpetts who go to the Soviet Union,
we should ns'st that they must also be pro
vided with all comforts, frigidaires and so on
and so torth. If we had insisted, perhaps
the Sovicts would have given them, but they
would have asked us to pay correspondingls
becawse we are sending our specialists theie
not in order to help the Soviet Union. If
we werc sending our specialists to help the
Soviet Union to set up a Soviet Design
Organpation  then we ould  demand ccr
tainlv the same conditions that the Sovict
specialists get here. But when we are sending,
our cngineeis to learn there. to get traincd
there and we have to pay for them, then
natutally we agiee (o certain living condi
tions which we think are 1casonable for the
Indwian cngineers when thev go there. Only
last month, I personally met our engineers
who aie lning m the Soviet Union and T
can assure hon. Members that thev did not
make any complaint abhout the living con
ditions which they arc having there. It is
truc that there werc hiving two to a room
and therc was some difficulty for some
time, for some time, they were even three
to a 1oom. But as a result of discussions,
they have been able to live quite decently
But ultimatelv, let us understand, this is
rcally not a question of reciprocity It is
not a questton of the Soviet man being
treated better herc and the Indian man
heing treated worse in the Soviet Union.
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With all respect to my friend, that would
be a distortion of the actual posttion.

SHRI KRISHAN KANT: Mr. Vice-
Chanman, I have never said that. I only
said money 15 no consideration and that it
15 a question of dignity and sclf-respect. I
ashed: Why did we agree to it?

SHRI S. MOHAN KUMARAMANGA-
LAM: lhere was no question of our agree-
ing to anything the Sovict Union demanded.
It was a question of what we asked for. We
did not want to ask for a lavish flat be
cause we cannot afford it. We are satisfied
that om engincers are patriotic enough to
be content with the Irmited accommodation
which they are bemg given in the Sowviel
Umion. They did not insist on greater and
more luxutious accommodation. When they
do not nsist on it, when the Indian Gov-
crnment does not insist on it, I do not see
why my good fiiend should insist on it.

(Interiuption)

SITRI KRISHAN KANT-
to look at the whole
rupees, annas and ptes.

THE VICE CHAIRMAN (SHRI A D.
MANI): You have stated your point of
view quite ablv when you made your
speech. The Minwster 15 now replying.” His
reply may be good o1 bad. It 1s for the
House to decide. We cannot go on arguing
with the Minister.

o fads7 w1 AOA #4775 g Wi
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THE VICE CHAIRMAN (SHRI A. D.
MAN): Both the viewpoints have been
put forward. It 1s for you to pass a judge-
ment. But you cannot go on arguing with
the Minister on the point and ask him to
get converted to vour pomt of view,

SHRI S. MOHAN KUMARAMANGA.-
TAM Every time I express agreement with
Mr Krishan kant, he keeps quict,  Faany
time 1 express disagreement with hum, he
wilentupts me. Why this partiality?

Now, so far as the United Engincaing
contract 15 concerned . . .

SHRI KRISHAN KANT:- What about
the Binlar agicement regarding accommoda-
tion, etc.?

SHRI S. MOHAN KUMARAMANGA.
LAM: Let me look up the Bhilai
agreement and answer it mside or outside
the House as vou wish.

Now so fai a5 the question of United
Engineering agreement s concerned. that js
specifically in the field of rolling mulls They
are supposed to be the lcading experts in
the construction of rolling mills in the
warld  The main criticism that has been
made would appear to be (1) we have not

Sur, he wants
thing 1n terms of
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manufactured any rolling mulls since It 18
true that—one would have to say quite
frankly—we expected Lo be able to go over
into the question ot constiuction of, manu
facture of, rolling mulls eailiecr Wc aie only
doing so now That I think would be a cor
1ect statement of the  positon  Sceondly,
that i1t should really have been signed with
the Hcavy Engineering Corporation Whe
ther 1¢ should have Dbeen signed with the
Heavy Engineenng Corporation or not, I
think 1t 1» a matter which one need not
debatc longer because 1 can assure honour
able Moumbers that the authorities of the
Heavy Engineamg Corporation  themselves
were entirely 1n agreement with the post
tion that the agreement should be signed
with the CEDB and 1t was on that basis
that 1t was put through I think I have
spent enough time on that

May [ now come to my friend, Mr
Kalyan Roy, who must be waiting with
ome impatience? Tust of all, T would 1c
cognise that we have not taken all the steps
which we should have been able to do
1elation to the proper conservation and utili
sation of our coal resources particulatly cook
g coal Mr Kalyan Roy knows far moic
about coal mdustries than I do But I think
I am enttled to agree with him on something
somctimes, and the most important thing
which 1s common 1n  what he was saying
and what I myselt fed 15 that adequate
steps to whit may be called put an end to
slaughter 1mmng have not been taken by
us over all these years And as a result
much ot the 1icher seams ot coil have becn
tuthlesly  exploited by private  caprital
leaving morc difficult seams to be exploited
later a sort ot money making as quickly as
possible I may assure him that so far as
Jhana coal fidlds are concerned, we are
going 1nfo the matter very, very, carefully
and as quucklv as possible As I gave the assu
rance even cathier we do want to takc deft
nite deasions which I think will satisty
even him that guaiantees are being creatcd
whitdhi will mahe 1t posstble for us to takc
the maximum out of the coal wealth of ow
countty which  today 1s not gomng on, [
fully concede  Now, he asked also abowut
subsidy for stowing, haw much s going mnto
thc hands of big industry, fourteen mdus
trial houses getting 30 per cent, and so on
I apprccate what he was saving and 1 think
reorganisation of the coal industry s the
only ansuwer to  this m the last  analysis
W are looking mto it and we hope we will
be able to find a solution and repott 1t b
fore the House mcels next mm the manncr
which will satisty the House

SHRI KALYAN ROY
wagon shoitage?

SHRI § MOHAN KAUMARAMANGA
LAM As fn as wagon shottage 1s concern
«d for the last three months, that s to say

What about
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May, June, July, we have been passing
thiough—he knows as well as I do—a very,
very, dificult period We have been urging
upon the Railways somcwhere 1n the region
ot 5,000 wagons though we will need some
thing like 0,500 in the Bengal Bihar area,
Owing to various duliculties they have not
becn able to come up to that posinon They
went down at the begmning ot July to
somewhere around 5,100 or 5,150, to a very
scrious situation  I'rom about the 10th or
11th July they begin (o pick up again, and
they did cross the 5,500 or 5 600 mark
Even during the last three days actually, if
you excludc Sundays, we have held very
scrious discussions about that and we expect
it to pick up during the course of the next
fortnight or so I can assure the honourable
Mcmber, though 1 can apppreciate also his
stepnicsm because he has had the assurance
sevcral times that we are trying to do our
best 1 the matter and we hope that 1n the
immecdiate pertod, 1n a month or two, wc
shall be able to achieve a decisive improve
ment in  shifting coal from the coal pit
hcads Wc¢ know that the amount of coal
that has got accumulated now at the pit
heads 15 somewhere between 8 and 9 mullion
tons whilc normally between 4 and 4} mil
lion tons should be there And we are
doing 1t as quukly as possible to lessen 1t
in the coming three or four months

S, far as the question of copper 1s con
ceined, copper 15 impioving now 1 think
we arc over the hump and we should be
able to ketp to the targets which we put
beforc ourselves He was very harsh in his
criticism about operation hard rock I find
now on going through the papers that we
have been able to get some benefit out of
that opeiation whatcver may have been its
other weaknesses

We have discovered as a 1esult of the
work done thiough the Operation Hardrock,
copper nickel, cobalt 7inc and lead in a
number of different aieas like Rajasthan,
Bihar and cven in Andhra Pradesh though
onc 15 not definite yet about the exact
quintum  We will have to carry out further
geologieal on the spot mvestigation i order
to bc able to decide exactly whether they
are «ploutable commeraally and from the
pomnt ol view of the country

Shir Subramamia  Menon s complaint of
coul not being linkcd to quality 1s not cor
rcct As a result of Chari commuttee which
considered this matter no coal now comes
to the steel plant unless its qualhity 1s deter
mmed and 1t s paid for according to a
particulat quality = There may always be
catain difects in the working of the system
But there 18 a system existing and by and
large 1t has worked quite well

So far as the question of contract labour
in the Coal Dcvclopment  Coiporation  1s
concernied—1 think Shir Kalyan Roy raised
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that pomnt—it s mainly in building con
struction, road making, tunnel driving, and
so on I do not think we are gomg beyond
the findings of the Davey Court of Inquiry
and Banerjce Comit of Inquiry which spect-
fically laid down arcas which could be
covered and dealt with by contract labour
If the NCDC 15 violating the norms laid
down and if you bring 1t to my notice, then
I will certainly ask them to sec what the
position 1s and let you know.

A pomnt about our national coal policy
was raised I would not say that we have
got a national coal policy yet I think we
have merely been procceding on the basis
of putting certamn targets for coal produc
tion This is not essentially a national coal
policy Our modified coal target for the
Fourth Plan 15 93 5 milhion tonnes. Imtially
1t was much more and then we modified 1t
What we are really trying to do 1s to evolve
a national fuel polxy 1tself and coal, as
you know, is one of the most important
fuels That will be taken care of along with
others such as electric power, oil, and so
on What we have donc was to set up a
committee headed by a Member of the
Planning Commission, Prof. Chakravarty
and the commuttee includes persons well
known Iitke Dt Lahirt on the one hand and
Dr. Krishna of the Indian Institute of
Petroleum on the other to examine the
entire scope of fuel resources of our country,
regional pattern of thewr distribution, the
current trends of explottation and use of
fuel and the estimated prospective demand
by sectors and regions wanting to use fuels
Iike coal, lignite, petroleum and electric
power On that basis they will come to a
deciston as to what are the targets we have
to put before ourselves 1n every area and
field of fuel available to the country. They
will also decide what will be the most
economic fuel to be used by different sec-
tors of industry for economic development
I think that would really meet what is in
the mind of the hon Member. It is not a
national coal policy as such But it is a
national fuel policy which covers coal as
well

I think, Mr Vice Chairman, 1 have
covered all the pomnts raised by hon. Mem-
bers.

SHRI A G KULKARNI. What about
billets? About 100 people are receiving
them Have you got any policy on billets?

SHRI § MOHAN KUMARAMANGA
LAM- We have got a policy on everything
It may be a wrong policy or right policy
But there is nothing on which we have no
policy. So far as ballets are. ..

SHRI KALYAN ROY: Is there any co-
ordination between the ruling Party mem-
bers and the Minister?
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SHRI A G. RULKARNI-
demociatic Party
munust Paity

SHRYI § MOHAN KUMARAMANGA
[AM  On the question of billets, I think
the position s this

Qurs 15 a
It 15 not like the Com

Now, therc 1s the Technical Assessment
Commaittee set up in July 1966 and that
Committee recommended  that only those
billet re rollers who fulfil certain minimum
requirements 1 equipment and cfhcieney
should be treated as billet re rollers and
given billets and all other re rollers should
continue to use saap since the billet rolling
capacity was himited, and thosc whose hillet
te rolling capacity has been so recognised
have been guen Willets over a period, that
15, persons who are considered effictent billet
te rollers 1 the siew of the Technical
Asscssment Comnutte 1n that area

Now, what has happened 1s that the
SRMA, the Stec! Rerolling Mills Associa-
tion, agreed that all the rerolling units
should be taken as therr members and if
this goes through, I think much of the pro
blem would be solved So, Sir, at lcast as
far as this 1s concerned, 1 think he s satis-
fied We must be thankful m the world
for small mercics Thank you, Sn,
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I. Tue PusLic PREMISES (EVICTION OF
UNAUTHORISED  OCCUPANTS)  BILL,
1971

IT. THF AGRICULTURAL REFINANCE COR-
PORTATION (AMENDMCNT) Bror, 1971

III. THE INTERNATIONAL
AUTHOR(TY BiILr, 1971

AIRPORTS

SECRETARY S§ir, I have to report to the
House the following messages received from
the Lok Sabha, signed by the Secretary of
the Lok Sabha:—

@

“In accordance with the provisions of
Rule 96 of the Rules of Procedure and
Conduct of Busmess i Lok Sabha I am
directed to enclose herewith the Public
Premises (¥wiction of Unauthorised Occu-
pants) Bill, 1971, as passed by Lok Sabha
at ats sitting held on the 31st July, 1971.”

any

*“In accordance with the provisions of
Rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, I am
directed to ¢nclose herewith the Agricul-
tural Refinance Corporation (Amendment)
Biil, 1971, as passed by Lok Sabha at its
sitting held on the 3lst July, 1971.”



